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12.5.2006 gPresent “he Hon'ble Shri K.¥.Sachidanandan
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praying for a direction upon the
respondents for

compassionate
appointment of the appllcant whose

father died in harness in 5.10.2001.

The appiicant had earlier approsached
shis Tribunal by way of 0.A. i0.232 of ”

2024  wherein  this Tribunal  had

directed the raspondents to consiger

tFe case of the applicant afresn
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A within specified time. Fursuant 1o the
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) had passed an order dated 25.8.2555
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rejected in thes year 2601 and h2nc:

ric casa could not pe <on sigdayed L

subsequent years ang InNaT 1s ono c
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54, kodur  Khalegque, “2arnes counsel
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h 0.A. No.111/2096 N
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(\J Contd. ,
12.5.2006 for <he appiicant submivs that in
another case the respondents had
considered the case of one Smt.
Parbari Das whose husband died in 2600

| ) and she was given ccmpassionate
\.)’36( ¥ ... eppointment in the yaar  20083.
VG&ZM hceording  to him,  this is  clear
o« o“f’o violation of norms given by the Apex \"
O 0 , Court. '
Mr. G. Baishya, learned 6&r.
C.G.5.C. representing tha -~espondents
submits that notice shouid be issued
to the respondents. ‘ ' ¢
No "LTaCﬂ/ gQ'D”VQw{ ' Considering the issue involved
o Fesp- A 32, g . ' in this case I direct to issue notice

to the respondents. Post the matter on

Notiee g ovotey somt
Ao D/Sec%wu@f’)/» bb

N0 - | 070742006 Learned counsel for the
VLW.A(V\»%,.; ﬁ eSS

7L respondents wanted time tc file reply .
jj?/ ?’620( A /CD £~ 04 statement. The learned counsel for the

7 //\/0 _ 6 24' ¥pplicant also wanted to produce
certain documents. Leét it be doney

¢ Yice-Chairman

?\A{ Post on 99.08 ‘?9‘96,
N&%fw W Serrwesl ,
| v |
o Fegy. o [ A . ice~Chairman
m .
7/0 6. | 09.08.2006 Learned counsel for the applice

ant submitted that he has received
copy of the written statement. Post

on 30.08.2006 for filing repky xxaxex
‘MERXX rejoinder, '

&_’ -~ Vice=Chaimman
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| Ta V1ce—Chmrman
Qs+ 4 el oy sy L
EM’PWM . . Learned Counsel for the Applicant

‘ » submitted that he has filed rejoinder.
‘ %:r/)‘ Learned Counsel for the Respondents . q
R ' wanted take instructions. Let it be done: '

- . - -

\/0‘\/.5 h wA \)q_-yx UlA . ;

Considering the issue involved, I am’

. of the view that the O.A. has to be
T . | ' . admitted. Admit. Post on 22.09.2006.
. 2k i
29 B0 ¢ 1 ‘ . .
y - . ’ . LT 1 ' . e
/'\(0 77,7 c&mo@u. 74 (4?, }\—/ .
b~ o g : Vice-Chairman =~

22.09.2006 Present: Hon'’ble Sri K.V. Sachidanandan

20 . e . Vice-Chairman.
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&TQ;‘YM ({,LM W(& ] -, complete. Let the case be posted in first’
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214342007 . Learned counsel for the respon-

dents was represented and submitted
that he has some perscnal incomvenie-
nce and sought for an adjournment. ~-

T ——— ~posc before 'the next Division

et .

,* Bench. :

Member Vice-~Chairman
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Call the ma*t*tér for hearmg

’oh ?’

Ce -07052008

None appears for Lhe Apphcant nor
the Applicant is presenf However, Mr G

,Bazshya, learned- Su Smndmg Counsel for

‘the Umon of Endla; is presenr In order to

w
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‘give one mor@ chanre to the Applicant, eall

this matter on _06,,06.2005 for hearing,
when the learned Sr. Standing Counsel for
the 'Union of India = should obtain
Respondentsf.

Send copxes of this order i:a the

Apphcant and to all the Respandents in the
addresses gwefx in the O.A and free copies

- of this order be also su pphed to the leaz ned’

Counsel for the parmefa

(Khushiram)- (MR Mo anty)

- Member (A) . Vice-Chairman

~—,”



’ . B 0606 2008+ - - Nnne"'«appears for the Apphcant nor
¢ ' - the Apphcant is’ present However Mr G.
>\ §,6. 08

R, Cord cokiardelis
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Balshya leamed Sr. Standing ("ownsel for'_
the Union ,o,f‘ }anla, is pr@wnt He was to ¥

a-X o N Qeasovdads | = ptjo_d}g'ge, more ,d.ejté‘i_ls relating to the case in
. .~ ‘hand:Hehas, however, not heen ab)e to get
'&'\g\g\h‘% " those details. In order to give one more

D rhance to ‘the parhes to Iptace rherr case,

.
:P‘ﬁ. v ':"'
- T S I

) - ,_. A : Caﬂ this matter on 30 .06. 2608 l |
- Copies Bh- G’Y‘oze/)’c% 6/¢/o& 2 |
éwd {o ZD /Sec”ﬁ o J&W o - Send cop‘ies of this order | to the
ij/ -Z—v MPLCMM Apphcant and the: Respu?dents im ‘the
cespoctdy Fsgposl  sddressesgivenintheOA -\ 4

/lgf%ag @f 75 b e se . (Khushiram) (M.]R.'vMo‘ga%]ty)
' - “lE R 3/5/6 £ / nkm Member (A) - “...»‘»»\ﬁmg'-(}}_iai‘rm;an-
™~ 7. . 30082008  None appears for the Applicant nor

‘the Apptlicant is present.” However, Mr G.

»‘Balshya -learned” QF St:andmg Counsei for; -

" the Union of Ind:a, is presentl i

" The Wrn:tt:-n starement tiled - in rhls
. case is not at all a transparent one. In a}}
fa_trness of things, the Re_spgndents should
 produce the records Qf.LE‘ZOE?Efdé;QQF of the =
CSC  dated 24.01 2003' They . should
disclose - What was the titf;téi © vacanocy
position in the Dnrect Recrmtment Quot& -
“for the year 2001 “and foi“ 20024 “The ~,
,Respondents have filed & “dm\:umeq‘;* as.
- Anne;cure -1 e_‘nclosed‘_v:\ | the - wrltten ‘

objection filed 'in this f‘ase(m reply, té ‘the- -

VRejoindex") ‘but _the“said dqlcum_ent i:s '\ar{l‘j_,_‘.,»z
~ incomplete _one. - Annexurei to the | said
‘Annexure-1 shoild he. produc'ed by the
~ Respondents in. this case. The Rospondents
should drsclose clearly the 1A’lei:alls of the
pereons appomted on rompass:onate_
grounds durmg 20013, and during, 2002

|
H

“_er - -
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They should prepare the details of persons given

employment on compassionate grmmd‘: in a

- format comparing the details relating to the

Applicant, Withont these details adverse
inference shall be drawn against the
Respondents of this case. -

Baishya,
learned Sr. call this
on 07.08.2008; when all the

aforesaid details should be furnished bgfare

On the prayer of Mr G.
Standing Counsel,

matter

this Tribunal in the shape of an Additional
Written Statement. |

Send copies of this order to the
Applicant and to all the Respondents in the
addresses given in the O.A. and A free copy
of this order be supplied to Mr G. Baishya,
learned Sr. Standing Counsel; who should
ensure that all details are furnished by the
date fixed.

A copy of this order be also handed
over to Mr M.J. Ahmed, learned Addl.
Standing Counsel, who has been kind

and a:rqu
enough, to' supply the same to Mr A.

Khatique, in the High Court Bar

Association. %

(M.R. Mohanty)
Vice-Chairman

is on accommodation for today.

Call thlS matter on 11.08.2008.

(M.R.Mohanty)
Vice-Chairman

Mr A.Khaleque, learned counsel for
the Applicant is present. However, Mr

G.Baishya, learned Sr. Standing counsel
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B T jios2008  Mr A Khaleque, _}earnéd Counsdl”
S ' appearing for the Applicant,’ a:nd Mr G.
. Baishya, learned Sr, V_Stand;ng?(}ounse} for

dim Q“/% 49 l% | o the Un‘ion of Indis,” are‘pre%;ent. Mrv;G,

<

Baishya has produced mai:erilals to show

© that a )arge number_ of Paﬁdzdates (for
pai nbtmavd
compassiona }\recewed consndm'atmn of

7 809~
’L 8 : the Committee and,out of t:hem -only sm
have  been  given '7 rompassmnate |
employment as agamsr vacangcies of the |
e cage |q .

~ e , year 2001. He has produced. materials ‘o
oy hesord my- | |

- show that during 2002 varanme'; were nobz,._»
%f - enough to arcommadabe anybo&y on‘
compassxonai:e gmund as agamst 5% quota

However, he has™not been ablelto produce-

| any materialg to show that duriﬁ[g thé"'.yeazrs
C e ... 2003, 2004 and 20@5 there | were any
o 4 b T‘“"‘“‘fg‘ra*nnngm*— -

compaasxonate appmntmenl, and a8 ro

wa-(-- e A _...M

e T var‘anf*ji

- whether anybody was con mdered as again sl:

vacancies of those yesrs and Bs Wto Wht?fhi:’i

the Applicant  received - .co u-xderamg)gn

against vacancies of those years." :

. In the sforesaid premn;es«one morea
opportumty is given to Mr G: Batshya tn
obtain materials from the Reepmxdents to
show as to ~what,was the vacancy pmzhon

P

et

“during the year 2003, 2004 and 2005 and
the minutes . of -the ;»,pgoceeg%mgs (for
compassionate - appointment} for the

vacancies of those years.

s Lia i L g o o dmeeourse of hearmg Mr A Khaipque,

SV e PR feamed Counsel = appearing far the
I LIRS I +...+ Applicarit,” disclosed that one Smt }'arbatx
L e i Das received rampacsmnarﬁ emg}c:yment

B i e during the year 2005 and anoi:her Smt

Saroda. Ba;shya got vampassmnai'e
appomhnem: dumng the year 200% Ifthatis
cli SG, i;lx.,en there was some - co;:nsgx{gieremon_

e
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gwen for compassicnate appointment dnrmg the vear
- 2003, 2004 and 2005. The Respondents

should cause production of the minutes of

the Screening Committee for

compassionate appointment for those

years/2003, 2004 and 2005,
years/2003, 2004

Calt this matter on 15.09.2008; when
the Respondents should produce all the

details/records though the learned Sr

Standing Counsel. .

Send copies of this eorder to the
Respondents at the addresses given in the
O.A. and free copies of this order be also
supplied to the learned Counsel for th'a both

the parties.

Vwe-(“hairm an

15.09.08 -Heard . Mr 'A.Khal@qéle, learned

counsel for the Applicant and Mr
G.Baishya, learned Sr. Standing
counsel for the Respondents
| d.ei)artment. Also perused the materials
placed'- on record. Mr Baishya also
produced copies of the proceeding of
subsequent 3 years, which were also
perused and taken note of. |
Heaﬁng concluded. For the reasons
recorded separately this case stands

disposed of.

Membcr(A VlCC Cha uman

P8



IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

Original Application Nos. 111 of 2006.

DATE OF DECISION: 15-09 -2008.

Sri Hemanta Deka

................ ..l...........I.'....-l....'..0...I'l'I'....l...ll..lll.ll..l.OApplicantIs
Mr A. Khaleque .
eeresnacnscssacssessssssssasnssssassessacessssscnnsessensessssscAdvocate for the

Applicant/s

-Versus —
Union of India & Ors.
setessessasesseesssessane cossesecsncsssnssesaves teessreccenesene cesnnesseses.Respondent/
s
Mr. G. Baishya, Sr. C.G.S.C.
.nn.-.---------nn-.-..--o..l-i-.nn---t-i-n.; ........... sesssessssersRsIARRS Advocate fOl‘
~ the '
Respondent/s

CORAM

THE HON’BLE MR MANORANJAN MOHANTY, VICE CHAIRMAN

THE HON’BLE MR KHUSHIRAM, ADMINISTRATIVE MEMBER

1. Whether reporters of local newspapers mé.y be allowed to
see the judgment ?

‘}es/No

2. Whether to be referred to the Reporter or not ?
¥es/No

3. Whether their Lordships wish to see the fair copy of the
judgment ?

Yes/No.

Vic airman/ nﬂﬁéﬂ'

(e
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CENTRAL ADMINISTRATIVE TR[BUNAL GUWAHATI BENCH
Ongmal Apphcatlon No 11 1/2006
Date of Order - Thls. the 15th Day of September, 2008. |
THE HON’BLE MR MANORANJAN MOHANT’Y VICE CHAIRMAN'
THE HON’BLE MR KHUSH]RAM ADM]NISTRATIVE MEMBER
Sri Hemanta Deka B -
Son of Late Moina Ram Deka Ex MM (BCR)
SRO; ‘GH’ Division, R.M.S Rangia,
a resident of Village Niz Madartdla, . o
P.O. Balhata Charlah Dist. Kamrup Assam ......Applicant
) By_Advocate Mr A. Khaleque
'Versus -
1. Unionof India; represented by the _
' - Secretary, Department of Post Govt. of Indla '.
- New Delhi.

| 2. The Clnef Postmaster General
' Assam Circle, Guwahatl 781001.

3.. The Senior Superintendent of RM.S. . |
Guwahati Division, Guwahati ........Respondents -

By Advocate Shri G.Baishya, Sr.CG:S.C .

~ ORDER(ORAL)

KHUSHIRAM, MEMBER(A)

'The Applicant applied for c-ompassionate. appdinfment on
the groun:d that the Applicant’s father Late Moina Ram Deka (while in

service .as a Mailman under ‘Senior ‘Réqord"'Oﬁoer/R.M.S.Guwahati

Division. at Rangia) died on 05.10.2001. The application for

compassionate ground was rejected oh 2,4.01.2003; The Applicant also

~ alleged that others, who were similarly placed, were given appointment
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to Group D post. Since representation of the Applicaht was not decided,
he filed O.A.232/2004; which was disposed of by this Tribunal, on
19.05.2005, with diréctipn to the Respondénts ‘to consider the
represeni;étion of the Applicant and to pass a reasoned or;ler., The
Respondents oonsi&ered .the representation o.f the Applicant and, vide
order dated 26.08.2005, rejected thé claim of the ‘App]icant on the
ground that the claim of the Applicant (on consideration as aéainst the
vaé,ancy of 2001) having been rejected, his claim to consider his case
“for the vacancies of 2002 does not arise as there is no provision to
empanel. earlier rejected candidate.” Aggrieved by this order, the

App]icaﬁt has filed this second round of litigation seeking mainly the -

fo]loﬁring relief :-
“The ‘Respondents may be directed to appoint the
Applicant in any post, as a special “Cancer Patient’s
case, on compassionate ground, by relaxing the
normal Rules.”

2. The Respondents have filed a written statement stating

therein that Chief Postmaster General of Assam Circle rejected the
case of thé App]icant as the same was :not recommended by Circle
Selection Committee earlier. His case was considered against vacancies
~ of 2001. Therefore, the mn.sid.eraﬁon of the qase‘(in 2002) does not
arise, as there is no provision to empanel earlier rejected candidates. It
has been stated that Late Moina Ram Deka died on 05.10.2001 and his
son Shﬁ Hemanta Deka filed his claim for compassionate appointment.
His case was duly oonsidelred by the R.espohtients and could not be
jacoeded to, as éufﬁcient number of vacancies were not available (which

is limited to the extent of 5% of the vacancies for direct recruitment
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quota) in the given year. Moreover, the widow of the deoéaséd Sxpt
Uttara Deka had received Rs. 2,19,503/ as retrial benefits including
GPF and she was getting fazhily penéion'of Rs.3378/- p.m. plus Rs.10/-
fixed medical allowance.
3. The App]icaht has filed Rejoinder stating ﬂlat the plea of
“no vacancy” is noi: correct and has been made to mislead the Tribunal.
It has sﬁeciﬁca]ly alleged that the case of one Smt Sérada Baishya was
considered in the year 2002 (although it was a case of 200 1) and that,
similarly, the case of Smt Parbati Das was also considered 4% years
aﬁer the death of her husband and that therefore, the case of the
Api)]icant merit consideration. |
4. The Respondents has also filed a Reply to the Rejoinder
stating that the compassionate appointment case of the Applicant was
, examined. on the basis of s'election conducted by Circle Selection
Committee under relaxation of normal rules; but the case did not
qualify for oompassiénate appointment.l The allegation of arbitrariness
against the Respondents has been denied. |
5. . This ﬁib@d in its order dated 11.08.2008 had observed as
under -
“One more opportunity is given to Mr G.Baishya to .
obtain materials from the Respondents to show as to
what was the vacancy position during the year 2003,
2004 and 2005 and the minutes of the proceedings
(for compassionate appointment) for the vacancies of
those years.”
The learned Sr. Standing éounsel. appearing for the
Respondents has produced copies of the proceedings for the year 2003,

2004 and 2005 for perusal of the Tribunal.
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‘Learnéd counsel for the Applicaﬁt, Mr Khaléqﬁe argued
that the case of the Applicant merit oonsitieratibn for at least 3 times as
per Government -policy and as the similar other cases have received
consideration on more than one consideration (as in this case no further
consideration was given) direction ought to be given to give' further
consideration to the case of Apphcant |
6. ‘Mr G.Baishya, learned Sr. Standing counsel in his
argument stated that the case of the Applicant has been considered but
it' was not found indigent enough as compared to other éases where

appointm.ents have been given and thét the cases referred to by the

~ Applicant were more deserving as compared that of the Applicant.

7. We have considered the rival contentions of the parties and
perlilsed the materials placed on récord. The case of the Applicant has
been considered once in 2001 and thé same could not be considered for
the.sﬁbsequent years 2002, 2003 and 2004. The other cases (refefred to
by th.g Applicant) are more or less similar to that of the Applicant. As
per policy of éompassionate appointment, the case of each individual
should receive at lea'st‘3 considerations. Acoordjngly,' we dispose of this
éase with &rection to the 'Resﬁondents to consider the case of the
Applicant, again, on two more occasions (as against the available

vacancies) to provide him compassionate employment.

P

\({tﬁ 10’8-

- (KHUSHIRAM) : (MANORP@AN MOHANTY)

ADMINISTRATIVE MEMBER - VICE CHAIRMAN
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| 3 | Court Officer 5
- - Department of Posts - |
~ Office of the Chief Postmaster General
Assam Clrcle,Guwahatl-7 81001
No:  VIG/5/X/11/06-Pt-1 - | Dated at Guwahati the 12" Sept,2008 |
To o
Shri Gautam Baishya,
~ Sr. CGSC,
™ Central Administrative Tribunal,

Guwahati-781001.

Sub:  OA No. l 11/06 filed by Hemanta Deka.

-Ref N11

- Sir, : _ '
Kindly refer to the Hon’ble Tribunal order dated 11.08.2008, in OA No. 111/06
filed by Hemanta Deka. The order of the Hon,ble CAT has been received by this office
~on 08.09.2008. It appears that the Hon’ble CAT directs the respondent department to
“ produce documents showmg vacancy position and minutes for the year of 2003, 2004 and

2005. The attested copy of the above documents are enclosed here with to produce before
“the Hon’ble CAT on 15.09.08 and defend the case on behalf of the respondent.

"Encl: As ab(’)'ve. _ o
Yours faithfully

[

LK Barmﬁﬂ’
Asstt. Postmaster General(Vig)
- Ofo the Chief Postmaster General
Assam Circle, Guwahati-781001
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’ MINUTES OF THE CIRCLE. SELECTION COMMITTEE MEETING HELD ON 04.05.2005 FOR |
' ' - CONSIDERATION OF APPOINTMENT AGAINST DEPARTMENTAL '
VACANCIES UNDER RELAXATION OF NORMAL RECRUITMENT RULES

Cour-t Officet.

wr 5 g,

The Circle SeIecﬂon Comml’rfee compnsmg the followrng members for
con5|der|ng the cases for opponnfmenf under relaxation of normal recruitment rules met
on4.5, 2005 in fhe Chomber of the Chief Posfmosfer Generol Assc:m Circle, Guwohofl

1. -'ShnSKDos, o o
' .Chief Postmaster Generol o - Chairman,
- Assam Circle, .Guwohqfl. ' '

2. . Shri AN.D.Kachari, . _ _

" Postmaster General,. " - = . Member.

Dibrugarh Region, Dibrugarh. . T

3. Shri M R Pania - ' '

- _DPS (HQ), Assdm Circle ' - Member.
"'Assom Clrcle Guwohofl : :

2. ' AII fogefher 42 (forfy two) cases as per the regrs’rer maintained in CO, are
pIoced before the CSC for consudercn‘ron for oppomfmenf on compossronofe ground
The codre-wwe breok up is-as follows : :

‘ForPAcodre. -

- ForPostmancadre - - . 17 N
For Group Dcodre -' T 8
21 Besndes fhe dbove 42 (for’ry fwo) cases, 6 (sux) cases, Wthh ‘were

' recommended for re- consrderohon by the eorller CSC-held on 2. 4 2004 were also taken
- up with the obove 42 (forfy fwo) cases.

22 - The case of Shri Rupok Dey, S/o Late Hrishindra Ch Dey, Serial No. 16/03 :
(as per reglsfer) which was; rejecfed on the ground that there are more deserving cases,
by the earlier CSC held on 2. 4.2004, has been placed before the CSC again for Postman
“vacancy. In compllonce with “Hon'ble CAT order, reosoned and speoklng order .
{__hlghllghflng the various focfors considered ‘while. examining ‘applicant's ¢ase. for
- _compassionate. opporntmenf may  be issued lmmediofely to the applicant and
mhmohon be senf to fhe Hon' ble CAT ' : o

3. " As per Mlnusfry of Personnel P.G. & Pension DOP&T No.14014/23/99-Estt.(D)
dated 3.12, 99 the committee, for oppomfmenf on compossuono’re grounds should take
into account the position regordlng availability of vacancy for such opporn’rmenf and it
should recommend. oppornfmenfs on compassionate grounds only in a really deserving
" cases and only if vacancy-meant for appointment on compassionate grounds will be
_ available within o' year: arid'that too within the celling of 5% of vacancies falling under .

direct recruitment quota. Accordingly, the committee examined the relevant records

and found: that following posts are to be filled up for appointment on compossaonofe ‘
- ground under direct recruﬁmenf quofo for the year 2003 and 2004.




2003 2004
PA - 2 2
Postman - 1 1
Group-D - 1 1

The committee examined all the above 42 new * 6 old + 1 CAT cases
for appointment under .

4
following candidates

* carefully and recommends the
relaxation of normal rules against direct recruitment quqtc for the year 2003 and 2004.
S| SLNo. | Nameof the candidate Name of the deceased Post for which
as per employee recommended
register tor appointment.
1 05/04 " Sri Bidit Kumar Bora S/o late Nagen Ch Bora PA cadre
Ex Group-D, Sivasagar HO
2 11/04 Sri Ajit Kumar s/o late Dhireswar Kumar PA Cadre
Ex SG MM, HRO Mails,
Guwahati RMS.
3 [ 24/04 Miss Ritutrishna Deka D/0 late Hiteswar Deka . PA Cadre
' Ex SA,(BCR) GH RMS Dn
4 41/04 Sri Amit Ch Das S/o late Maram Ch Das PA cadre
' Ex Group-D, PSD
Guwahati
5 28/03 Sri Parthaijit Nath S/o late Prabir Kr Nath Postman
Ex Group-D. Silchar HO cadre
b 04/04 Mrs Renu Devi W/0 late Dipak Kr Sarma Postman
Ex SA, SRO Rangia ;:cdre
7 03/04 Sri Gakul Ch Roy 5/0 late Jyotish Ch Roy Group-D !
: Ex SG MM cadre ‘
New Bongaigaon _
8 44/03 Smt Parbati Das W/0 late Harimohan Das “ Group-D '
Ex Bearer No. Il - ' cadre
RMS Deptl. Canteen : :
Guwahati RMS :
¥

(AN JKachari) (S.K.Das)
Postmaster General Chief Postmaster General
Assam Circle, Guwahati

M
Director Postal Services[HQ]
O/o the CPMG, Guwahati Dibrugarh Region,Dinrugarh
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The CSC held on 4.5.2005 recommended the following candidates for

appointment under reloxcn‘lon of normql rules against the vacancies as sk

Vacancies

PA cadre
Postman

Group-D.

B Recommended condldofes

e i’k} x\w,__

2003 2004 Total
2 2 4

] 2
1 7 2

Name of the deceased employee

S/o late Nagen Ch Bora
Ex Group-D, Sivasagar HO

S/o late Dhireswar Kumar
Ex SG MM, HRO Mails, Guwahati RMS

D/0 late Hiteswar Deka
Ex SA,(BCR) GH RMS Dn

PA CADRE
N ____Name of the candidate
L | Sri Bidit Kumar Borq
.2' _ Sri Ajit Kumar
.3 | » Miss Ritutrishna Deka
4 N Ami’r Ch Das

S/o late Maram Ch Das
Ex Group-D, PSD Guwahati

' POSTMAN CADRE

5] Sri Parthaijit Nath $/o late Prabir Kr Nath
SR Ex Group-D, Silchar HO
6 ' © 0 Mrs Renu Devi ‘W/0 late Dipak Kr Sarma

GrouoeDv CADRE

Ex SA, SRO Rangia

¥

7 - Sri Gakul Ch Roy $/0 late Jyotish Ch Roy
C . Ex SG MM
1 : ‘ ) New Bongaigaon
8 . * Smt Parbati Das W/0 late Harimohan Das

Ex Bearer No. |i
RMS Deptl. Canteen
Guwchcﬁ RMS

The vacancy posmon for PA/SA, Posfmen and Group D cqores mqy also kindly

o be seen at fqu -A, qug -D and Flog -C. Approved cqndrdqfes may perhqps be

oitoﬂed 10 the divisions now. The sorpe will be in oddnlqn to the vacancies

already. olloﬁed vide Flag-A, qug D and Flag-C. There is- no.yocancy in SA and

MG cadre. for Guwchoh RMS

01 obr LT
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Qliéék list ;for PA Cadre

File No.

Ageon the date of

death/Invalidation,

| LS done

.. | . Whether

any
loss/fraud
case

against the

| Family pension, |

Terminal * -
‘benefit Teceived

dependents {° - ¢

- including
candidate

2

4

| ex-official ’

5

11

et

Staff/16-02/04

Late Naren Ch.
Nath, Ex-APM "
Tinsukia HO,

o caae. -

IR
Pa

4802
Age=51Y M
L/S=30Y 2M

Nil

11 Le=NiL-
| 2. Rented - house
@ - Rs.1000/-
PMo e

i 16-05/04

Late Nagen Ch

Bora, Ex-Gr.D
Sivasagar HO

30-6-03 .
Age= 53Y 6M
L/S=20Y 9M 28D

"

Bidit Kr Bora -
{(som) |
1 DOB= 30-7-80
| B.Q=HS Passed
~| - Undertaking

furnished.

1

byRO for CSC.-

""/{,/%érﬂ,\%a/

o s bl

-t Asstts Postmastet
O/o the Chie
*t Assam Circle, GUV

Qerérat (Vig)
{ Postmastet General
.bati-?%l 001




_ iSt'aﬁ’/l'54i:36/04 Late Maheswar-* Nil | FP= 4 1 1 | AchiniaKakati /] I. LUP=IK Blecha |

R Kaku, Ex-SPM “AB . ‘ 3100+ DR : : EREETEE (2nd Son)a:‘_ . 2. W A
Marwaripatty SO L/S=36Y 11IM TB = "'DOB = 1-1-02 3.1 _marriageable |
Nagaon - | 480,629/ E.Q=HSpassed | . Oughter and?l

Gy | e

living together.
.6.  Recommended

~ b¥RO for CSC.
17 No widow /

AN ] N

NI VFP= 2 e T [ Md Imdadullah | 1.- LP =" 2% |

3686 + DR Vald - A Ali Abmed
| %ﬁdﬁaﬂ - - |(som) /2
%ﬁ” i) peper DOB=1-1-75 |3

TB =
2,03,232/-
" EQ=BA = |4
Undertaking
furnished. _
- | 5. Recommended
| by RO for

j {4 )| Swmf1607/04 | Late 3shullah | 306
YA - Ex-PM, Diphu- - |-L

HO

A R = 6katha"\ R

y45 | Saiie1i/od LateDhlreswaI' 310030
Kumar, A Y 10M 3D
Ex-SGMM '

/ ‘GH’ RMS Dn. . “ ( A e HS
. ‘ ' - . ) y v = 4 ‘5' l aoeable m
) '. - : dﬂnghter and 1 | &

minor children.

f » ’ : | 6. Recommended
Sk - by SSRM/Ghy.

Asstt: Postmaster G

O/o the Chief postmaster General
Guwabali-783 001
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o U6 | Staff/16222/04 | Late Chittaranjan Nil F/P= 3 = |Joydeep.
e 7 | Chakaborty, | 3400 + DR - | Chakeborty /7 | 2. L
:/7Q Ex-PA | B= @som) |3
o Dibrugarh 4,05,766/- L DOB= 11-12-81.
— A7 Fngaas> /«'Jhﬁuf v E.Q= HS passed
' — Undertaking
@ T 35 ‘Mf)\ furshined
@ AL s |
Q%‘_Ls]f cemn «
_____ ‘ C(mw»é &= N 4
,—QT\GOBNW\
"~ the-eldest son
has  already
been rejected
by the .CSC
hd . - om
R <7 | Staftl6-15/04 _-LateBhaglrath NI | FP=
7 R Sarkar . " 11982+ DR v_
o Ex-Postman ' L/S— 23Y 10M /'.'[ZB—'——‘\ : DOB' 27 11-79 - N
A Rehabari SO | 19D {2,05,540/- E.Q=HS passed =7
o Guwhati(P) Dn. _ . Undertaking . §
‘\ . : - | furnished. 5. Declaratlon -
- ‘ I from  other ‘
“ - members of
furnished. .
¢ v ) 6. Recommended e
| TN ; " by SSP/Ghy.
B . Y . i
% RS M » | Filem Couwrtoon .. MW ,‘/
7 B | Lt v
v\»'*/[f" ' | | | R— /) |
' : : e Agstt. Postm General
. 5 . VCOE.&Ii Cifcer. | o0 the Cwief postmaster 763 00
j : nssam Ciseles G\,wgbau.
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T Ga<hes [Acodwe

Md. Kuddus Ali | Invalidon1-1-03 | Nil fRP= | 4‘ - - | Saiful Islam -
\ : _ Ex-SPM = .. | Age=47Y10M = | 2450+ DR - ) / R S @¥son) vt |2
Fakiraganj, - |L/S=33Y10M - TB= S I RA P | _ DOB=22-3-75 |.

- . Goalpara 21D : | 2,24.815/-. Ne: ?w@um E.Q=HS passed .
| D W&Jﬁ@‘ . : Undertaking

V ’ ' ﬁms}led : * married and read | |
R k) Class v |

7< 5 Jsumieiol

e

6 | 2 -, Pmsanta ‘ L =31

: (3“‘ som) - A
DOB=1.7-79 - Barri
de HSpassec} ,_.Declmauon of invalid
‘Undertaking pensiay’;-and  other
furnished. - meémbes firnished:

mm
to Clas X, 2™ som>
MA passed li
with e family. e

9 |/Staff/16-18/04 | SonaRam ...... |'Invalidation on 21- Nil FP= )
| | Hazarika, ~ |2:03 . 3875+ DR’
Ex-Gr.D, | Age= 56Y SM
Bihpuria . . - | L/S=36Y. 1IM
Dxbrugarh Do~ | 19D o

BN

1 FP= '

N - - :
10 ftaﬂ"/l6-20/04 Late Rukheswar _6-8-2000 e ‘ -5 1 - _Ijﬁdrayanda
Q\/ | Gogoi - | Age=50Y ™M .. [|2625+DR) | Gogoi 72" !
- . Ex-SPM, | L/S—31Y8M4D ‘ : (cldestsom) * -
' : Naoholia - - = A 1-POB=31-12-79 . i
- | Dibrugarh Dn. s E.Q=HS passed ;
R Undertaking

: ﬁlmlShed : cise— .

. _ o ' Rcommended h !
=1 ) ' . by RO for :
- . ' _ ascC.
¢ : - - | 6.  Dxlaration from

: ' a . members

-t | tenished

R
J

| w M - ' . I SN vews _ » ; . '
O S o e T

! : ) Court Cﬁ:iCer.- . - Ass" Postm”‘" :
O/othe C hief Postmak:ti.
h‘iSaﬂ\-Cu cle, Guwabsti=(®2 7




Staff/16-23/04 F/P = Syed Sahinur UP Nil
- - : : 1275 + DR .| Begum(widow) " BN
L/S- 1Y6M 2D TB= - | DOB=.10-1-81
1,60,639/- .E.Q=HS passed N
Undertaking not SP/Dhubri.

foished..

4 brotha ‘and 4
suiers) Fathens 4

Staff/16-24/04 -

Staff/16-25/04 | 8603 F/P = Buupan Bhuyan | L.
C Bhuyan, Ex-PA - | Age=53Y.8M '| 2950+ DR ) oy T A
insukia "~ TB'fg : D B e DOB= 5-7-79
. bYRO for CSC.
Tee Ex-ofﬁcml
i w‘s - “charge
‘ " sheeted  underd

Rale-16 on 1-5-
0% The official
epired on 8—6—

Os Cee N

0/0 the C

Asstt Postmas‘er Ge
hicf Postmas

£ e ot TR Auam Ciicler

ou\umw

neriﬁﬁsy
ster General

781 00}



Crcode -

|
| |

- Jai' .. - ’

~ b . | Bama s

Seckhd Ay |7 | Wrethen €

) ,\( ‘ It appears that

M / . the ex-official -
A Lec was unmarried.

%q’ = - | DOB=10-2-76

=2 T(14 Stafﬁ'l6-31/_%€v Late Nabaranjan | 9-3-03 - Nil
X Bairagi, Ex-PA | Age=35Y 6M
Nagaon - |L/S=8Y1IM20D"

g

192,185/~

e

15 | Staff/16-34/04 | Late Nandaram | 10-2-02: = Nil FP=

Medhi, Ex-SPM | Age=-57Y.9M - | 2625+DR
Rajgarh, = | L/S=34Y7M8D \ |[TB=
DibrugarthDn. | =~ = . : 4,45,787/-

DOB=1-3-70 ||
E.Q=B. Com.

77 | ' | ; . - | b RO for I
A- 16 /itaﬁ'/16-38/04 Md. Osman Ali | Invalidation on . Nil A

VE/P = i 4 1 - | Md Waribur

% Ex-Postman - 31-3-03 | 2148 +DR - o » Rahman e

- ' | Silpukhuri SO. | Age=54Y 22D TB= - ' : o (2™ son) . A
Guwahati(P) Dn. | L/S=31Y. 7M 1 1,43,747/- _ _ L DOB=30-6-80 .

i "3’%—:’?“ . M}‘ ey ’L\'&z’va’ .
= . | . : . i

/ _ | MQ ; N . AR R | 7. Recommended
£\ AL N, . ’ L : | tessp/Ghy. -

_ Court Officer. ! _ R
s v - —-———*r) o  Asstt. Post
' O/e the Chic
Assam Citcler




Staﬂ/1641/of

Late Maram Ch
Das, Ex-Gr.D
PSD/Guwahati

21-12-2004

- | ‘Age=48Y 5M 15D

L/S=24Y 1M 20D

| Amit Ch Das
S Gom) s

bl e

DOB = 4-6-84
EQ=HSpassed | . family
Undertaking
furnished.

4. 1 marﬁageablé

*|'5: Recommended
P3D/Ghy.
6. 1 ... minor
' dmghter.

dmghler v

2,

File in CO
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File in Cow.. . ... e _ _
" Cases of last CSC held on 2-4-04 for réview in PA Cadfé B |
N . H t
SL | FideNo. “Nameofthe | Date of Whether | Family pension, | Number of | Number | Number | Particaias ot |- "Remarks |
_ Ex-Employee | d h/Invalidation, any . |- Terminal dependents |  of - of -~ candidate: |- L. : i
' - |- Age on the date of '| loss/fraud | benefit received | including | unmarried | ‘minor |’ P |
alidati case .4 .. - | candidate | daughters | children i
: apai the m : I R R !
2 e 5 | = ~\ A 9 ST - it
- 1 | Staff/16-25/03 | Charu Shyam - Invalid on 1-9-02 Nil ' 2 - Nikhil Shyam il f
| Ex-Postman Age=52Y ™ : — : ’ Eldest and only ik
Sepon SO .. . L/8=29Y 2IM IB= .\ _— T son_ .. ( o2 i
‘SivasagarDn. 16D - - : / E/L encashment : DOB= 12-3-79 "
- - . = 9363 others costh - EQ=BA - il
| yet t6 déposit. gﬁfg&g P I
\ wonded tshed. - amnc;nﬁ-om {:55
D CChwn other -members 5 i 3
X » furnished except 3
Mbbrewed  ex-official.
] . |7 ®ro - :
' : - recommended 3
< - : - : P ‘ _ e G8e
“oj\ 2 )| Staff/16-34/03 | Late Rupeswar _ - .Died on 25-1-01 . 1 Utpal Gogoi JA. . All=16,500/-, it
Q‘U - Gogoi, Ex-PA =" | Age=48Y ; , % (1* son) /' = |
N. Lkhimpur HO | L/S= 19Y.5M 14D ’f\q - * | Marmiedall .
_ ' _ living tolgether
| DOB=1-12-74
E.Q.= HS passed I
- | Undertaking =
“ furnished
i . / . D
, &Ké, o
/




P

=

Areld e

e

o o

Staff/16-45/03
‘(

1 ate Parendra Kr

Das, Ex-Gr.D

P&T Dispensary -

Guwahati.

Deathon 11- 12-02
Age= 47Y TM 2D

L/S= 29Y IM26D | -

Nil

/F/IP =

[ 1860+ DR

TB F; N

1,63,966/- -

C

1 Smt_ Swagata

Aocordmgly
 sheis elible for

L 3'mamagéable‘
- dughters &,1 |

THNOT SONn.

~ smopsis  Pt-I

& part-Ill E. Q.
c{mndldate xs :

FA' cadre. But-
B - relevant

. crtificate and |
‘marksheets

fave - - been
poduced

~ &spite -

St ieveciisebesance et

Court Officer. ot

eferance.




LU~ 1L. IV VL B = e T T WS T e L\ e | Toald
/ L/S=34Y. 5M. 21D. l Pension, Age=127 Years g~ daughter ; / s ne
Age=53 Years 1 Rs.1300/-+DR E.Q=HSLC - s - =, e

b

Check list for Postman / MG Cadre

. w4 o .

SL. File No. Name of the Ex- Date of Whether | Family pension, | Number of | Number | Number | Particulars of the ~ Remarks

_ : Employee * death/Invalidation, any Terminal | dependents. of of candidate - '
' Age on the date of | loss/fraud | benefit received | including | unmarried | minor
death/Invalidation, case : ' : candidate | daughters | children

L/S done against the -

' ex-official . :
1 2 ’ 3 _ 4 - -5 6 7 8 9 10 11 -
1 | Staff/16-01/04 | Late Sonamoni 21-1-02 ' Nil FP = 7 1 1 Mintu Das 1. Declaration
Das ’ Age=59Y,4M 1895 + DR (3" son) from 6
Ex-Gr. ‘D’ " {L/S=40Y,4M TB =2,61,163/- , - DOB(Age) = ' members
\ Silchar HO : ' 30-1-81 ‘

14 ' _ E.Q=HSLC
Undertaking
ﬁlnﬁshed

&
B

house/rented

house not
intimated. :
4. As per RO’s
| report the elder
sons are not
willing.to take
responsibility
of the family.
5. Case . is
recommended
by ~ PMG/DR

E . o for CSC.
: o '_ 6. A/=36,000/-. r/f"‘"‘“ F
: 7. One
@mattiageable
daughter and
one.  minor
- children.




(S@A16.04/03 | LaweDipak | 22402 Nil [ FP= \ 3 . 7 [MsRemDevi |1 LE=BL
-+ | Sarmah Age=39Y,4M /| Rs-2400 + DR ' : (widow) 2 residing in Fothe
- | Ex-SA,SRO, | L/S=13Y,3M, 26D TB= DOB(Age)~ i law's house.
?2% , Rangia : : . 1,10,986 , 15-5-70 | 3. NA/L=36,000/-.
' : ¢ ‘ =HS Cla 2 m i
' [E):agsedHSLC * including
oy ) daughter. .
Undertaking 5. Recommended by
. i : furnished ' :
3| Staff/16-08/04 | Late Bijendra Ch | 13-4-02 T Nl - | BiplabKt Dey | I (P04 Acre —
| Dey, Ex- Age=57Y Gomy . | ¥ T e
Postman L/S=21Y,10M DOB(Age)= | bertificate and mil |
Badarpur SO, 16-9-81 asRO'sreport.
Cachar Diviion EQ-= /5. Dvimg i own
" i 4.  Declarati fr
Undertaking not | - ,oﬂl:, " fng
furnished. members
) ) : furnished.
S 5. Case is
) . “réecommended by
: PMG/DR for CSC.
. _ 6. 2 unmarried
4 | Staff/16-09/04 | Late Sukumar. 4-7-02 _ Nil- 2 Satyabrata Paul
- Paul, Ex-SA Age= 56 years (1* son) -
| HRO(Mails) L/S=32Y,10M, : . _ DOB= 31-12-79
N[, f RMS ‘GH’Dn. | 14D 3,44,270/- Nov 'F omep] ASstss | EQ=HSLC , : _
. N\, : ‘ ) i ", ./ 5. Declaration from
: \ o ,_ . : : . - , - | furnished. widow and eldest
daughter
L ’ o furnished.
B ) o e 6. Case : is
: ) recommended by
SSRM/Ghy.
7. 2 unmarried
daughters and 2
minor children.
g

File in Couri Sl

M

Court Officer,
] _ G e
. pastt postmsstesm‘s‘ “rgeneta‘\
o0 nhe é'\\C\C C naticl 00
- m \ 1

ASs




T T gesos foEtmoriMGuond canhe

St@i/16-10/04 | Late Hiralal Roy | 11-4-03 , Nil F/P= . 5 1 - Hareswar 1. LIP = 2

{, Ex-Postman ~ | Age=54Y,4M,3D | 1863 + DR - : - | Prodhani ' bighas.
1 | Sapatgram, L/S=22Y20D | TB= : | (eldest son) 2. Living in
Goalpara Dn. , : v 2,13,241/- - y | DOB= 23-11-78 : own house.
. EQ=HSLC |3 Income = Nil.
- E %Zsszd .45 Declaration
A | v , , furnished. g_ of other
o , family
-members
furnished.
5. Case is

o recommenced
by
: SP/Dhubri.

6. 1 marriageable

6 | Staff/16-13/04 | Late Gojendra 13-6-2003 ' © Nil F/P= 1 : - - Smt. Jaya 1. L/P=NiL M
Nath Athpuria Age=47Y, SM 2625+ DR Athpuria Living in

o Ex-PA, L/S=21Y, 6D o TB = . {)\M AR ’ (widow) rented house
\F}‘ . Dibrugarh HO : 2,22,020/- . DOB=1-2-67 alone.
' : ' -E.Q=HSLC . A/T=50,088/-.
. . ‘ . , - | passed . i
' e recommended
' - by PMG/DR
' - /\ TN : s , ___for CSC.
7 | Staff/16-16/04 | Late Dhaniram 14-1-2001 Nil - F/P = ' 1 4 1 - Apurba Kalita 1. Living in_own
' : Kalita Age=59Y, ™ 3550 + DR . (1St son) o h €.
- Ex-SPM - L/S=38years TB= . _ - \__~ | DOB= 12-10-80. ;3/ A= afa?:w..om
N é.c.l.;s_o , 4,78,867/- “Nvd W |EQ=HSLC ] peEE- ol
. _ uwhati(P) . \ , passed th P
: o : : . e y
|- , I : : ; Undjer@kmg furnished.
' ' " farnished. 4. Recommended
v : . by SSP/Ghy.
) | 5. 1 marriageable
J : ﬁ ! ' , " . daughter.
C)’(l@ A?I&L bt Jed? e\
/ '
q]'{)\:( Asstt. \’ostmaster Getﬂ?ﬂ
: O/o the € hief Pco‘s,(;\'\:t;u__,81 ot

ﬂ!ﬁ%m C“’G"O



£ ~5-55 fﬁﬁﬂ@»/MMquaer
o . _ ,
Staff/16-19/04 | Late Tileswar 18-9-03 . Nil F/P= 3 - Bitul Phukan
5 Phukan, “Age= 58Y, 10M : » 1275+ DR (1* son) married
"(: ex-Gr. ‘D’ L/S= 28Y, 2M, TB = DOB= 1-10-67 3 : :
Simaluguri, | 16D - ]2,68,259/- EQ=HSLC | {_ ane. _
3 Sivasagar Dn. passed. echrtio Foom
: Undertaking ‘ :
furnished ¢ | firpishe p
/ ' recommended ot
_ * by PMG/DR for |-~
CSC.
L — 6. Both sons are
9 Staff/16-21/04 | Late Samarendra | 15-12-99 Nil F/P= 2 1 - Pinaki Gupta L. =9kal g
Gupta | Age=53Y ™ | 1637+ DR o (daughter) 2 AT = 12,000/
Ex-Postman, L/S= 17 years - |1B= Candidate | DOB=5-8-79 | 3. Recommended
N . Rangirkhari SO | o , 92,362/~ herself | EQ=HSLC by PMG/DR for
’ Cachar o L | passed. / 4 gi%aration Cof
Undgrtaking  widow
furnished. " fumnished.
‘ : 5. Candidate to be
' : NI married
[ 10| Stafi716-27/04 | Late Kamal Ch | 7-10-2001 Nil FP = 2 - R NijuKr. Handique | 1. L/P = 3 bighas.
N ' Handique =~ . |Age=53Y7M 1982 + DR _ (son) 2. A/T=9000/-.
. Ex-Postman, L/S= 20Y, 5M, 9D TB = : DOB= 1-1-1981 . Declaration from
\ ‘ Dhakuakhana . 1,92,349/- ' E.Q=HSLC mother ‘
| SO,Lakhimpur - - g ‘ passed / furnished.
S : : , ' Undertaking - 4. Recommended by
o R , S furnished. PMG/DR for CSC.
11 | Staff/16-28/04 | Late Ratmeswar | 29-3-03 Nil |FP= ] 3 Ajoy KrDutta | 1. 1L/P1bigha
R | Dutta Age= 53Y 4M 12100 + DR . (2" son) | * Lving I o
T Ex-Postman, L/S=29YM | &  |TB= '| DOB= 1-3-79 y\):"s:'m married
: | : Rajabori SO ] 2,65,790/- E.Q=HSLC living jointly. -
N, 3 ’ ' Sivsagar Dn. o S passed. 4 A/l = 12,000/-.
' . Undertaking = | > '?Z:‘rmm‘:her ‘;f
, furnished. maonther farnished.
£ 6. - Recommended by
: PMG/DR for CSC.

o= | |
. | A—K% i File in Court o | o oﬂ

k’\ ) ‘ | Cereievsrecerrtene . . . (—M
=R o - ; »Y
o ’“ - ' _ : Court Officer. ! } ' eneral (Vig)

¢
) Asatt. Postmes
- 6?6 the Chief postmaster General

Assam

Circle, OV wahati-781 001
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Staff/16-29/04 | Late Satyendra | 16-2-03 Nil FP = . 1 u Sumitra Das (2™ Living in own
5 Kr. Das Age=56Y 8M 2400 + DR son) _house.
_,( Ex-SPM | L/S=34Y 9M 9D TB= ‘DOB= 15-9-83 A/l = 37,680/-
_ Manipurbazar o 2,92,223/- . E.Q=HSLC pla. -
. SO Cachar . passed. 1"  son s
Undertaking working . as
\ farnished. GDS  and
: : ! living .
separately
Alexenderpur
BO.
| 4. Dectaraton |
from all
members
furnished.
5. One
marriageable .
daughter.
6. Recommended
e by RO/DR for
13 | Staff/16-33/04 | Late Ashit 17-8-99 Nil 1 FP = ' 3 2 - Miss Ashima . Living in own
Aditya . Age=51Y 4M 2100 + DR Aditya (1* / 1SC:
Ex-MG SRO, L/S=29Y IM 18D \_ daughter) ~ }/2. (A1 = 40,260/
Mariani ' ’ DOB= 6-7-84 nsion,
E.Q=HSLC = | 3. 2 marriageable
passed. o daughter
- Undertaking including
furnished. . candidate.
. SPEN 4. Declaration
of  mother
§ furnished.
5. Recommende
d by PMG for
R CSC.
Kr/’/&\[,_)— |
1\» ﬂ—ﬁ% “File in Court GO e
' 7

Court Officer.

O the Chiel Postmaster General
Assa® Cirgly, Gywabati-781 001
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Staff/16-35/04 | Late Punyeswar 8-7-2002 .| Yes,  the F/P= , : 3 - 2 Smt. Rupali 1. L/P=NiL
y | Payeng Age=27Y aM ?mfg;g‘ |7 | 1380+ DR | Payeng 2. A/I=24,000/-.
N r«( Ex-SPM L/S=6Y4M23D | SBRD fraud | TB = M | | Mili(widow) 3. Case is mot
B v Dibrugarh Dn. . 1 out of | 1,60,678/- -] | DOB= 1-2-77 recommended
v : : Rs.3,17,500 : : : E.Q[——- HSLC . by PMG/DR.
@; /\ , l(l)f 67 4‘;21 < / . passed. . . }' Living ~ with
; ~ : have  been | o '| Undertaking parents at
8 recovered. . ' - | furnished. Majuli.
tl Jvetigate ' I 5. 2. minor
b on 18 (o]
;“ ) be comgleted //“A i A ﬂ =
5 | Staff/16-36/04 | Late Gopal Das, | 6-9-2003 Nil /| FP= 3 - : Biswajit Das (2° | 1./ L/P=1katha 5
Ex-APM, Tezpur | Age=59Y 10M 3600+ DR ‘ son) married as lecha own
HO L/S=41Y M 9D ™B= per synopsis house.
6,78,080/- - DOB= 4-1-77 | 2. is not
- E.Q=HSLC / mentally sound
pass (C) read up class-
Undertaking X.
furnished 3. Declaration
16 | Staff/16-39/04 . | Late Muzaffar - | 1-2-03 : Nil ‘FP= 3 Md Ali Muktar | 1. AT = 4000/- |~
_ .| Hussain Age= 49Y 8M 13D ' 2500 + DR ' Hussain (1% son) | ownhouse.
" Em ’ " L/S=26Y8M13D . -\ | TB=210675- | DOB= 31-5-84 | 2/ Egelra’a‘;‘:;nf;;’f;
: : B U o ' = :
p—— E.Q. HSL(C/ funished.
o passed "~ | 3. ‘Recommended
Undertaking by SSP/Ghy.
n furnished. -

A

Asstt. Postmaster General (vig)
O/a the Chicf Postmaster Generel
Assamy Circle, Guwahati-781 001
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7 17 | Staff/16-42/04 | Late Roushan 3-5-2003 . Nil [ | F/P=2550. 4 (1 Moon Zamal 0 | 1. AT = 5000~
'_ & Zamal ‘Age=52Y 1IM DR = _ son) - .. own house.
3 T Ex-PA, Goalpara | L/S=28Y T™M TB = 2,94,883/- R DOB= 21883 |2  Declaratior from
5 - | | o E.Q=HSLC b
, : -members
passed | fumished
furnished. " by SP/Dhubri.
o 4. One mariageable
daughter and one
minor.
~ Cases brough forward by last CRC held on 2-4-2004 , _
- SL File No. Name of the Ex- Date of Whetherany | Family pension, Numberof | Number of | Number | Particulars of the Remarks
Employee death/Invalidation, loss/fraud | Terminal benefit | dependents | unmarried of minor candidate '
Age on the date of case against received including daughters | children :
death/Invalidation, the ex - candidate
: L/S done . :
1 2 3 4 5 Y EN 7 BN 9 10 - 11
1 | Staff/16-0/03 | Late Jogendra 6-8-2000 Nil /FP= 6 w - Jiten Das L LP =1 katha 9 |
- | ChDas Age=56Y TM 2025+ DR (3" son). ) T
Ex-OS Cash'N. | L/S=37Y 2M 18D TB= DOB=29-7-77 |3 7 mamiageable
o Lakhimpur HO 2,50,421/- E.Q=HSLC daughters. _
X Undertaking 4.  Elder brothers are
: chel “ Class X & IX.
furmShed' 5. . RO recommended
7\ ' the case for CSC.-
y - 16 Declaration from
' all . memters
S/ ' furnished and
v _ | ‘ living with the
S o ' framily (No
o . © - widow). -
., ,/ L ' : - - ® _ m 7. 2™ son married.
7 Staff/16-28/03 | Late Prabir Kr. | 30-6-02 Nil |FP= 6 u - | PetwNah 1. L= Skbas.
Nath, Ex-Gr.D | Age=49Y ' 1500 + DR (1 son 2. .Ownbouse.
e - DOB-= 18-11-76 3. A/=18,000/-
Silchar HO L/S=12Y 8M 6D = Age=HSLCpassed | 4" Declaration from
. 70,900/- Undertaking all members
furnished. furnished.
-5, 3 marriageable

Asstt: Postm ter Gen

daughters.

O/o the ('hief Postmas

Assam Circle

eral (Vig)
ter General

ngahati-'lﬁl 001 -
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Check list for Group- ‘D’ Cadre

7505

Name of the Ex-

Whether

SL. File No. : Date of - Family pension, | Number of | Number | Number | Particulars of the Remarks
Employee death/Invalidation, any Terminal dependents . of of candidate
Age on the date of | loss/fraud | benefit reccived | including | unmarried |  minor- :
deathﬂnvalidalion, case . candidate | daughters _childxen
L/S done against the <"w"¢o‘.{g§ L) ;
ex-official N | .
2 3 4 5 6 X 7 8 9 10 11
'\‘ 1 J} Staff/16-03/04 | Late Jyotish Ch 19-12-2002 - Nil F/P= 5 1 3 Gokul Ch Roy ; II{PXﬂ:dN;ll
Roy, Ex-SG MM | Age= 51 Years 1275 +DR . o) Ja (1% son) S vy
‘- SRO, New L/S= 22Y 8M 19D = e L. DoB=2381 |3 et
Bongaigaon \,y E.Q.= Class VIII daughter and 3
passed minor childr?n. 'y
. 5.. Consent certificate '
) Und‘e:‘;‘il:ng of widow
. furni o furnished. .
6. Recommended by
. , SSRMS/Ghy.
2 | Staff/16-14/04 | Late Kashinath 4-2-2000 Nil ;m 3 - : 2 Smt. Sumitra 1. L/P=1bigha
w | Ghatowar, Age= 40 Years (1275 +DR } | ocs M?Q;%Qeucm Ghowar (widow) | >~ Qi -~
: E.’"P"smmH"o L/§=2Y 6M 9D . 95—064 cosnoteX b | g%B=é1':;6irI . 4 2 minor children
1vasagar 379, - A o Lo Co ( }, Q.= S including 1 girl -
' SORA < rls Passed. child. /
: : 5. Recommended by
' Und;sxit;l;mg " ROforCSC. °
;,(? Staff/16-22/04 | Late Saradindu 17-2-2003 Nil FP= o 6 - 3 : Sé'ﬂtldeep Mallik L 11/1;‘ =1katha 12
- - | Mattick, Age=5TY 5M ~172350 + DR Aps (1% son) o, e Q}
/ | ExOverseer | L/S=35YSM22D | 9B~ | Les= ‘V“&ﬁ%&, DOB=28-583 | & < drer
: Karimganj Bazar | . . - | 3,08,987/- cgwf)ﬂrﬁd ' gg-" ClassIX | 4 Dectaration from
Cachar ' ) v : . . 1t memb:
C _ Undertaking : %.rﬁﬁlﬁfs
| furnished 5. Recommended by
i RO for CSC.
6. No widow/.
1 [ A 0 £ mother.
| Q)Vw’ B | ye
i N ) pesse.
vig)
Asstt postmaster C. fal { era
Chief Postmastef Gen
N Ofathe/ Guwahati-781 oot

Ajsam Chc\c._

P i e ey N
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T Staff/16-26/04 | Latc Bagaram | 5-10-2002 .- = Nil E/P u 4 AR 3 | Smt ParulDeka | 1. L/P = 1 bigha
g . E Deka, Ex-Gr.D Age=36YT™M. ’ B (widow) 6 lecha. P
7° g Nagaon L/S= 10Y 9M:™ B="" | Le=s m 738 | DOB=22-11-72 | 2. Ownhouse. -]
, \ 87405 — | o, |, T E.Q=Class VI | 3. A/L=15,000/- 1
: LS : passed - |4 3 minor -
)7. i ew b C Undertaking children
furnished. including 1
: ' daughter. .
5. Recommended
. ' by RO for
: : : SN N CSC.
5 Stafi/16-30/04 | Late Babul Das | 23-4-2002 Nil F/P = 3 W u Joydeep Das 1. L/P=Ni
: Ex-Gr.D Age=45Y6M 1275+DR" ' | DOB= 25-11-85 | 2. oo odu
' Margherita SO L/S=3Y 8M 22D TB =41,244/- : E.Q.= Reading Al=24, 000 = w
as Gr. ‘D’ was ED ' ClassVIT Dec o of /
candidate Undertaking other members
| furnished. _ fumished.
o 4. Recommended
. . by RO for CSC.
7% |\Staff/16-32/04 | Late Gopendralal 5-8-90 Bapan Das 1. L/P=Ni
" Das, Ex-Gr. ‘D’ | Age=43Y 3M 20D (1" son) 2. Own house.
' Lalabazar SO | L/S=23Y M | DOB=17-11-78 | 3 /- /
N Cachar Dn. .Q.=Readin 4 Iinof So.
, 5. Declaration from
up Class X all members
Undertaking * farnished.
furnished. 6. Recommended
- L : : by RO for CSC.
B 7{4 7| Stafi/16-37/04 | Late Uttam Kr. 16-7-2002 » / . Utpal Kr. 1. L/P=2k10 »
, Mazumdar, Age=41Y 8M : 1720 + DR - w O "Mazumdar (son) lecha = 1
- Ex-Gr. ‘D’ L/S=20Y TB3= Fro—t7 3‘9’5‘3;‘& DOB = 31-12-79 | 2. A/ = 5500/~ P
| Murajar Bazar 70,948/- v, e{}wé 'W; EQ-=Reading |3. Ownhouse. — -
SO Nagaon ' cownpalest o o4l - | ClassX 4. Declaration of
o ; ' Undertaking widow
‘ furnished.  furnished.
5. Recommended
n by RO for
= AR D,a} csc.
)(“% E
" ‘.([g"( M
3y
fieral (vip)
X Asmh ‘:°:::‘;t:s,m.ster General
R N e R R e = ol O (O e G,uwahatlv'nl o0t




<1 v
Late Chandra 1-2-2004 Nil - FP= .| Smt. Sabhya 1.. Ownhouse. ‘L~
Nath Bora _Age=48Y 8M - . 1275+ DR - Bora (widow) 2. A/1=7000/-.
| Ex-Gr. ‘D’ L/S=1Y 3M 4D TB= = '| DOB=31-5-59 | 3. 1 marriageable
| Dispur T 25,164/~ EQ.=Class - |.. daughter, son
. L 4. Sonisbe . :
" _employed Brovg-
Cases of last CSC held on 2-4-2004 for review : -
Staff/16-44/04 | Late Harimohan | 25-9-2001 Nl - |FP= ' : - Smt. Parbati Das | 1. L/P=NilL " e
SR | Das, - | 1275+DR Qe/&:kc@, 1 (widow) ' 2. -Own house on ;
Ex-Bearer-Il TB = Age=1-1-75 -"Rly. land /
%MS Canteen | 54,562/- 'E.Q=Class-VIII | 3. 3 minorsons. |
i\:ahaﬁ 0 . passed *

A




No. S’roff/ 12~CRC /04

DEPARTMENT OF POSTS
O?*ICE OF THE CHIEF POSTMASTER GENERAL: ASSAM CIRCLE: GUWAHATI 781001

dated 01 Guwahdati, the 14-SEP-06

Subject':- Minutes of the Circle Reloxohon Committee Meehnq held at

1.

2.

2.1.

o
)

7030 hours on _14.09. 2006

The under menﬁoned attended as Members of the committee: -

| (1). = Sri A Ghosh Dastidar, Chief PMG, Guwdhoﬁ - = Chairman
(2. DrN Vinod Kumar DPS({Hq), Guwahati = = Member
(3). . Ms Shobha Madhale Director, PTC Guwahati  =Member
' (4),' Ms B Radhika Chakravarthy APMG(Staff), CO | - = Member

>y

Assam Postal Circle, Re!_dxaﬁon Committee Meeting had assembled at 1030 hours
on 14.09. 2006, and arrived at the following deliberations.

In view of DoPT GOI office memo No. 14014/3/2005- Es’r’r(D) dated 14.6.2006,
reod with Deportmen’r of Personnel and Training GOl . Memo No.
: 140]4/19/2002—Esﬁ(D), dofed 05.5.2003, special dﬁen’rio_n will be given to ’rhe
existing vacancies ovqiloble. Pursuant to the instruction as issued by the
Screening' C“o"_mmiﬂe'e va DoPT, GOl for vdconcies upto 2004, the unapproved
vacancies have olreddy been abolished.

Therefore, 1he 1o§ol number of vacancies available as per the vacancy
s’rdfemenf for the year 3;29_1_5‘ have been calculated, and 5% quota for

compassionate appointment, calculated for Group-C and -Group-D posts,

relating to total direct recruitment vacancies, have also been calculated as
below : ‘

PA/SA Postman / MG Group -D
: 6 4 4

In view of ’rhe forgomg cases discussed in the CRC Meeting held fodcy The

14.9. 2(306 cmd recommended the followmg candidates. & _ o
SI. [ Name of the _ex-_e_mployee - Particulars of the 1 Remarks -
No ' ahd pa‘rtiCuIa'rs L "~ candidate : :
PA / SA cadre - o _ _ _
1 Late Abhi Ram Talukdar . - Sri Binod Talukdar | Recommended for PA:
B EX-PA BCR Guwahati GPO (son) ) cadre -
2 | Late BadalCh. Dey, - . . SriBapan Dey Recommentled for PA

Ex-SGMM TMO, Fakiragram | _(son) ‘ - cadre

‘Genet
Postm:ster A
Ass‘tthe Chief Postmaste: Gen;;‘
: o
'Qﬁi(sgam Cigeles GUWS hau |

i
1
{
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)
|
i

et T e
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Jrs

Sadn e

Barpeta HO

Sl. | Name of the ex-employee Particulars of the mmarks
No and particulars candidate -*
- 3. | Late Amulya Kr. Sarkar, Sri Asit Baran Sarkar Recommended for PA
Ex-SPM, Gauripar (son) cadre
4 Late Wazuddin Ahmed, Md. Abdul Halim Recommended for PA
Gr. D, Nagarbera SO . (son) cadre
5 | Late Khagen Ch. Bharali, Smt. Dipali Bharali Recommended for PA
Ex-SPM, Sipajhar (wife) Cadre
6 | Late Kunjahari Thakuria Sri Bijanlal Thakuria Recommended for PA
Ex Incharge, SBCO (Son) cadre

Postman/ MG Cadre

1 Late Kanti Ram Deka Sri Mukul Deka Recommended for
Ex-Night Guard, (son) Postman cadre
Tangla SO Darrang Dn.

2 | Late S. Bokato Sema, S. Nagaho Zhimomi - Recommended for
Ex-SSPOs/Ghy. (brother) Postman cadre.

3 | Late Bhadreswar Morang, Smt. Chenimai Loying Recommended for
Ex-PA, Golaghat HO, Morang Postman cadre
Sivasagar Division (wife)

4 | Late Nurun Nahar Begum Miss Ahsanara Begum Recommended for
Ex Postman, Nagaon HO (daughter) Postman cadre

Group-D cadre _ .

1 Late Suren Ch. Das, Sri Tutumoni Das Recommended for
Ex-SPM, Hajo Guwahati Dn. ' (son) Group-D cadre

2 Late Himel Baran Chatterjee Shri Deep Chatterjee Recommended for
Ex-MM SRO, Rangia, (son) Group-D cadre
Guwahati RMS

3 | Late Hemanta Swargiary, Smt. Renu Swargiary Recommended for
Ex-SA SRO, Shillong (wife) Group-D cadre
RMS GH Division, Guwahati
Late Israil Barla Sri Pradip Barla Recommended for

Ex Night Guard, Rangapara SO

(Son)

Group-D cadre

2.3. Relaxation of Upper Age limit in respect of candidates at sil. 2, 4, 5 and 6 of
PA / SA cadre above, have been relaxed as per Directorate’s instruction vide letter
No. 24-296/86-SPB-I, dated 21/24.04.89.

3. Review report of applications received from next of kin of late GDS officials

are as f

ollows :

i

SI.No

Si. No. Name and designation

Nq‘;'jne of the applicant

Recommendation

BO, Nagaon Division

Ex-GDS MD/MC, Mokrong

(son)

as per of the deceased for appointment /
Register | employee Not recommended
1 2 3 4 - 5
1 21/06 | Late Kishor Kr. Das, Shri Dhiraj Das Recommended as GDS
Ex-GDS MC, Rani SO, (brother) MD/MC
Guwahati Division ,
2 33/06 | Late Tila Ram Gogoi, - Shri Bitu Gogoi Recommended as GDS

MD/MC




-

¥ X
SINo | SLNo. - Name and designation |+ Name of the applicant Recommendation
asper '| - ofthe deceased for appointment /
Register - employee or Not recommended
1 2 3 4 5
3 35/06 | Late Dulumoni Chetia, Miss Shikhajyoti Chetia | Recommended for GDS
Ex-GDS BPM, Lakhibari (daughter) BPM:
‘ 'BO, Sivasagar Division .
4 37/06 | Late Lila Ram Gogoi, Shri Monoj Gogoi Recommended for GDS
"| Ex-GDS MC, Jorhat "~ (son) MC
: Engg. College SO,
. .| Sivasagar Division S - -
‘5 | 38/06 | Late Dinomoni Bora, Miss Renumai Bora | Recommended for GDS
: - | Ex-GDS BPM, Singia (daughter) BPM
. 1-BO, Nagaon Division . .
"l 6 | 42/06 | ShriPaul Ch. Narzary, Shri Dipika Narzary | Recommended for GDS
o Ex-GDS BPM, Bairali (son) BPM
- i BO, Goalpara Division : _
=7 43/06 | Payareelal Goala, Shri Ranjit Goala Recommended for GDS
-Ex-GDS BPM, Fakuagram (son) BPM
. BO, Cachar Division ,
8 44/06 - | Late Kishore Shah, Miss Brindawati Shah -Recommended for GDS
.-| Ex-GDSBPM, Pakharijan (daughter) BPM
, ‘ 'BO, Tinsukia Division _ ,
9 45/06 | Late Durgeswar Saikia, - Shri Hemanta Saikia Recommended for GDS i
' " | Ex-GDS MD/MC,Dapathar (son) “MD/MC
v BO, Sivasagar Division :
10 | 46/06 | Late Kanbura Rangphar | Miss Anima Rongpharpi Recommended for GDS
.| Ex-GDS MD, Honkram (daughter) MD
- | BO, Nagaon Division '
‘11 |. 47/06 | Late Mina.Ram Bora, - Shri Giridhar Bora Recommended for GDS
Ex-GDS MD/MC, Betioni (son) MD/MC
BO, Sivasagar Division . ) _
12 49/06 . | Late Jitendra Marak, Shri Lenin Sangma Recommended for GDS
) Ex-GDS MC, Kazigaon (son) MD/MC
BO, Goalpara Division . A S
13 | 50/06. |-Late Jasimuddin SK, Md, Jakir Hussain Recommended for GDS
Ex-GDS MD/MC, Bhatipetia (son) MD/MC
. . | BO, Goalpara Division _ X . -
14 | 51/06 | Late Gita Mazumdar, Miss Simi Mazumder Recommended for GDS
‘ -+ | Ex-GDS BPM, (daughter) - BPM
Duarbamuni BO, -
_ | Nagaon Division » , L ,
15 | 27/06 | Late Kali Ram Shri Nityananda Recommended for GDS.
' - | Mazumdar, Ex-GDS MD, ‘Mazumdar - MD
Bhadra BO, Nalbari- (son)
1 Barpeta Dn. . :
16 28/06 | Late Upin Ch. Das, Mrs. Kanaklata Das Recommended for GDS
o | Ex-GDS MD, Balapet (wife) ' MD
| -'| BO,Nalbari-Barpeta Dn. o .
- 17| 34/06 | Late Banamali Talukdar Shri Ajoy Talukdar Recommended for GDS
e Ex-GDS MD, Niz Namati (son) MD
BO, Nalbari-Barpeta Dn

D‘MM/ {g
Asstt. Postmaster G ; '

0O/o the Chief Postmastet General
Assam Circle, ‘Guwahati-781 004
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SILNo | SI.No. | Name and designation | Name of the applicant - Re$ommendation
( as per of the deceased ' - for appointment /
| Register employee or Not recommended
1 2 3 4 5
18 | 36/06 | Late Baneswar Saharia, Shri Amarjyoti Saharia | Recommended for GDS
' Ex-GDS MD, Outala BO, “(son) BPM
Darrang Division
19 39/06 | Late Motilal Das, * Shri Debajyoti Das - Recommended for GDS
: Ex-GDS BPM, Badripar (son) BPM
BO, Cachar Division ] ' ’
20 40/06 | Late Maikel Gogoi, - Shri Naren Gogoi ‘Recommended for GDS
Ex-GDS MD, Sarbodaya (son) MD '
. BO, Dibrugarh Division ; :
21 48/06 | Late Tarak Ch. Baruah, Shri Tapan Baruah Recommended for GDS
Ex-GDS MD, Boitamari " (son) ~ .0 MD
. S0, Goalpara Division |- ' _ .
22 53/06 | Late Suren Swargiary, Shri Hemanta Swargiary | Recommended for GDS |
Ex-GDS MC, Barimakha ' (son) MC ‘
SO, Nalbari-Barpeta Dn. _
23 54/06 | Late Pol Bahadur Magor Miss Amrita Magor Recommended for GDS
Ex-GDS MC, Sapkata (daughter) MC
BO, Goalpara Division | A
24 41/06 | Late Remison Pator, Shri Raju Pator | Recommended for GDS
b Ex-GDS MC/MD ~(son) -MD/MC
: Majgaon,Nagaon Divn . .

4. Sri Pankaz Kr Das, Dealing Assistant is reported to hove scrutinized all the case
papers prior to the meeting. :

M

DPS {Hg) Guwahati

D

b _g‘,\z Umt\
b Shobha—lwcdﬁoﬂ/
Director, PTC Guwaho’nv

b. 6@

( B Radhika Chokm/ r’rhy)
APMG (Staff),CO Guwahati

%,.

( A Ghosh Dc:shdor )
Chief Postmaster General
Assam Circle, Guwahati-1

R
(Pankaz Kr Das)
Dealing Assistant

Staff Section, CO

ol
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PA/SA | Postman/MG Group -D
_ 6 : 4 _ 4
 The ‘cases - discussed in the CRC Meeting held on 14.9.2006 and
recommended the following candidates. _
' Sl. | Name of the ex-employee Particulars of the Remarks
. No and particulars -_candidate
PA / SA cadre N | -
1 | Late Abhi Ram Talukdar, Sri Binod Talukdar Recommended for PA
g EX-PA BCR, Guwahati GPO _(son) - ~cadre.
' 2 | Late Badal Ch. Dey, . Sri Bapan Dey Recomriended for PA
~ | Ex-SGMM TMO, Fakiragram (son) cadre
3 | Late’Amulya Kr. Sarkar, Sri Asit Baran Sarkar Recommended for PA
- Ex-SPM, Gauripar (son) ‘ ~cadre
4 | Late Wazuddin Ahmed, -~ Md. Abdul Halim Recommended for PA
| Gr. D,-Nagarbera SO (son) cadre
5 | Late Khagen Ch. Bharali, Smt. Dipali Bharali Recommended for PA
Ex-SPM, Sipajhar (wife) Cadre
- 6 | Late Kunjahari Thakuria . Sri Bijanlal Thakuria '~ Recommended for PA
Ex Incharge, SBCO (Son) cadre
: Barpeta HO N
- Pos‘rman/ MG Cadre : _
1 Late Kanti Ram Deka Sri Mukul Deka Recommended for
Ex-Night Guard, (son) Postman cadre
Tangla SO Darrang Dn. -
2 | Late' S. Bokato Sema, S. Nagaho. Zhimomi Recommended for
| Ex-SSPOs/Ghy. (brother) Postman cadre.
3 | Late Bhadreswar Morang, Smt. Chenimai Loying Recommended for
Ex-PA, Golaghat HO, Morang Postman cadre
Sivasagar Division (wife) .
4 | Late Nurun Nahar Begum Miss Ahsanara Begum Recommended for
| ExPostman, Nagaon HO (daughter) Postman cadre
Group-D cadre ' : B}
. 1 Late Suren Ch. Das, , *Sri Tutumoni Das- Recommended for
.| Ex-SPM, Hajo Guwahati Dn. : (son) _ Group-D cadre
2 | Late Himel Baran Chatterjee " Shri Deep Chatterjee Recommended for
Ex-MM SRO, Rangia, (son) ' Group-D cadre
Guwahati RMS ‘ _
3 | Late Hemanta Swargiary, - Smt. Renu Swarglary , Recommended for
Ex-SA SRO, Shillong - (wife) Group-D cadre
RMS. GH Division, Guwahati _ v o
4 | Late Israil Barla Sri Pradip Barla Recommended for
Ex Night Guard, Rangapara SO (Son) Group-D cadre
Reloxo’non of Upper Age limit in respect of candidates at srl 2, 4 5and 6 of
PA / SA cadre above, have been relaxed as per Directorate’s instruction vide letter
No. 24—296/86-SPB |, dated 21/24.04.89. ‘ \‘ : (
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As per the check hsf prepared at 30/c ’ro 30- 12/c the CSC/CRC meeting was
pield on 14.9.2006. The total number of vacancies available as per the vacancy

's’r’#‘ement for the year 2005 have been calculated,” and 5% quota for

compossnono’re appointment, calculated for Group-C and Group-D posts, relo'nng

to total direct recruitmentvacancies, have also been calculated as below :
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PA Cadre At
‘ Cases received during the year 2005
Sl. File Number | Name of the ex- | Whether _Te_rmma_l No. of | No. of | No. of Partlculars of the Remarks
No. employee. and f‘“.Y | benefit/ & | dependent | unmarried | minor candldate
T oss/fraud o N . ) N .
particulars case pension inciuding | daughter- | children A
against the o
the  ex- candidate '-’i ,
. . . _ . official . - ) . . . - _ i
1 | Staff/16-01/05 | Late Pritimoy Dey, Ex- No B8 3 Nil 2 Smt. S||p| Dey(wnfe) 1. Rented house.
: PA, Chanqrakhira SO 4,63,110 DOB- 25.2:66. 2. A/l Rs.56,178/-.
: Cachar Dn. / Age-38Y . - ,_‘-‘i 3. Declaration of the
‘ 222‘ 4?;3 g'?n ~ Pension EQ.- HSSLC widow applicant.
|  |us-22vem | Rs2750/+DR | | | |
2 | Staff{16-04/05 | Late Kanti Ram Deka ‘No B 5 2 Nil S Mukul Deka(son) 1. Own house.
A@C Ex-Night Guard, 3,28,658 DOB-13.75 - '~ .. |2 A/ Rs.5000%
K - Tangla SO Darrang Age-20Y 'L |3 UP 4Bighas 10} oec
Dn. FIP EQ.- BA Lechas. )
v . |DoD- 28804 Rs.2963/-+DR pr |4 Dedaration of he
‘ {(@i\‘\w Age- 57Y OM “» | 5. Undertaking of the @
L/S- 33Y 10M cndidate. -
T 16. No objection
; . N . . . . _ 1 available.
3 | Staff/16-05/05 | Late Uttam No |TB 3 1 1 Miss Anamika- -, | 1. Rented house. -
- ‘Sengupta, Ex- 6,43,858 .Sengupta(daughter) 2. A/l Rs.72,900/-.
] ASPOs, Tinsukia / DOB-17.6.85. . |3 Undertaking of the
: DOD- 12.9.04 / Fe. s Age-19Y - T° 4 °Da“d'da:je-
| Age- 49Y Rs.6075/-+DR EQ-HSSLC - Dedaration
‘ . | L/S-28Y 3M F . . , i ) "'
.| 4 | Staff/16-06/05 Late Abhi Ram "No 8 6 2 - |sn Blnod R 1.” Own hous
) / : Talukdar, EX-PA BCR, 2,62,500 Talukdag(son) ... |2 AARSSC
: Guwahati BPC DOB:-1579 <% | > oo
: §,< DOD- 23.12.04 | F/p Age-26Y 7 |a Deda
L/S- 32Y 4M 200 ’ AdmBLOM - e s Not :b("‘w}y‘b
£>W‘“V
, soer GenessH T )
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/5 | Staft/1oW7/05 | Late Mirzanur No |71B | & [ 1| Md. Nekibur 1. Own house.
| # | Rahman, Ex-pA, | 3,64,054 | ' 'Rahman(son) 2. Al Rs.5000/-.
yd .Bamunimaidan SO : ’ DOB-26.3.79 3. Undertaking of the
Guwahati Dn. / FIP | : _ Age- 26Y candidate.
DOD-23.2. 04 Rs.2440/-+DR : ‘ .| E.Q.- HS Passed 4. Declaration of the
Age- 54Y 1M 22D ‘ _ , : : ~ widow. ,
L/S-25Y M 15D : - 5. No . objection
. . _ , ' . } . _ available. '
, 6 | Staff/16-10/05 | Late Badal Ch. Dey, No B -3 - -- | Sri Bapan Dey(son) 1. Rented house.
- - Ex-SGMM TMO, 2,79,843 DOB- 1.4.79 2. A/lRs.37452/-,
v ‘ Fakiragram ' Age- 26Y 1M 8D -3. Declaration of the
N 1 DOD- 27.11.04 ‘ Fip E.Q.- BA Passed widow. - 08C
< Q{ : ) -Age- 50Y 9M 26D ” Rs.2738/-+DR o - | 4, Declaration of the
s L/S-24Y 8M 7D ' . candidate. @
5." 'No . objection
, . . . , . . . e _ ~ avsgilable,
"7 | Stafff16-14/05 | Late Ranjit Das, Ex- No B i 4 ‘ 2. 1 Smt. Mitali 1. Rented house.
‘ SPM, Lakhipur ’ 2,02,558 . Das(Daughter) 2. A/l Rs.47,700/-.
Cachar Dn. : ' DQOB-20.1.82 3.. Declaration of the
DOD- 7.3.97 / FIP _ | Age- 21Y candidate.
Age- 47Y 4M Rs.2500/-+DR- _ . E.Q.- HS Passed 4. Declaration of the
L/S-29Y 9M 25D ° : : ’ ’ widow.
: 5. No objection
. . : _ _ . . _ v . . : __avajlable,
"8 | Stafi/16-16/05 | Late Suren Ch. Das, No |TB ‘ _ 2 - - Sri Tutumoni 1. Own house. .
| < Ex-SPM, Hajo - | 464,066 : _ Das(son) 2. A/l Rs.18000/-,
, ,/ o Guwahati Dn. o ' » S . DQB-1.1.1985 3. ‘Undertaking of the @
Mo | > DOD- 10.11.2002 TFP | Age- 20Y 6M _ candidate.
- b\\ﬁsj\"? . Age- 50Y'9M 5D _ Rs.4827/-+DR , o | EQ.-HS8SLC 4, Deglaration of the |
- , L/S-23Y 5M v - _ ) ’ , . . | Passed - | widow. :
9 | Staff/16-17/05 | Late Nomal Ch, ‘No B . 4 ‘ 2 1 Miss Devi 1. Own house.
' | Brahma, Ex-O/S J 1,46,133 ’ Brahma{daughter) 2. AJl Rs.34500/-,
Mails,. Rangia , DOB- 10.1.82 3. Declaration of the
DOD- 10.3.05 FIP . Age- 23Y 6M 11D candidate.
Age- 48Y 3M -Rs.2301/-+DR : E.Q.- HSSLC 4. Declaration of the
L/S-24Y - ‘ H ' . : - | Passed . . widow.
' ‘ ' 5. No ‘objection is
available.
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[ Staff1c41/05 | Late Sudhangshu No | 1B K [ S SutKr. T Oeh house.
f | Ranjan Dey, Ex- | 8,49,918 Dey(son) 2. ANlRs.79,128/-
APM, Dhubri HO DOB- 19.9.85 3. Deglaration of the
DOD- 21.10.04 F/P Age- 20Y 1M candidate, |
Age- 56Y 3M \/ Rs.5550/-+DR 1 E.Q.- HS Passed 4. Declaration of the
L/S- 36Y 3M | o widow. .
' 1 5. No ~ objection
‘ . ' \ - s - ; : available. |
1 | Staff/16-22/05 Late Amulya Kr. No B - -— Sri'Asit."Baran 1, 0wn house.
| Sarkar, Ex-SPM, 8,34,887 Sarkar(son) 2. Al Rs.39,900/-.
/ 5 Gauripar DOB- 17.8.76 3. Declaration of the
VN DOD-28.9.03 FIP Age- 29Y 3M candidate,
/fk Age- 58Y Rs.3325/-+DR EQ-BSc. Passed |4 Dedaration of the
L/S- 31Y 6M 4D ‘ U], Widow -
3 5. No objection
—— ‘ . " - . . - , . _ available.
12 | Staff/16-27/05 | Late Lakhi Lagan, No ™ 1 - Simt. Swarna 1. Rented house.
: Ex-SGMM, GH RMS 1,69,139 Lahan(daughter 2. AllRs.31600/-.
DOD- 14,7.2004 \/ DOB- 21 2971 ) 3.. Dedlaration of the
Age- 58Y 7M FIP Age- 34Y 9 s
g ; _ Age- 34Y OM 4. Dedclaration of the
1 L/S-11Y 5M Rs.2633/-+DR E.Q.- HS Passed " widow. .
: : _ : : - - : : i : ~ 5. No objection available.
13 | Stafff16-30/05 | Late Sarada Bora, No B ” 1 1 Shri Uttam Kr. 1 O(\’/v'oh EOJ:I;.a ranane
1 Ex-SPM Batadraba : 3,10,641 ‘ Bora(son) 2. A/l Rs.7000/-.
| SO : DOB- 1.12.79 3. Declaration of the
DOD- 1.6.2001 / Fre Age- 23Y ' candidate.
Age- 43Y 6M Rs.2400/-+DR EQ-HS Passed |+ Dedlaration of the
L/S-21Y T e widow. o
: : 5. No - objection
‘ o . | E— - _ : : . . , _ "available.
14 | Staff/16-33/05 | Late Bhogeswar - No B 1 - Miss Mitali - 1. Own house.
: | Kachari, Ex-SPM 4,15,860 | Kacharitdaughter) | 2 A1 Rs15500/
Nakachati SO __ DOB-11.1982 % g:c:;ﬁa:i(::\hasbf the
DOD- 10..3.05 \/ “t FIP+- o Age- 23Y " candidate.
Age- 46Y SM Rs.1913/-+DR E.Q.- HS Passed 5. -Declaration of the
. , ‘ _ | LS 25Y 8M. , : widow.
15 | Staff/16-34/05 | Late Bipin Ch. Borah, No TB 2 — Miss Rimjim 1. Own house.
: ExpPostman Bedeti SO 1,84,830 ! Borah(daughter) 2. AVl Rs.10000/-
Dartang Dn. - o DOB- 28.1.84 3. Dedaration of the
Age- 52Y.9M Rs.1 /- _ ' 4. Declaration of the
L 1oy M 5. 1898/+DR E.Q-HSSLC Passed | o 220
) 5'._ No objection available—
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T Staff/1645/05 | Late Anil Biswa; . ‘No | TB 5 2 i Shri Mahadev 1,- Own house.
| o | Sarma, Ex-Postman, 14,17,122 Sarmah(son) 2. A/l Rs.8000/-.
Tezpur HO DOB- 22.1.79 3. UP2Kathas.
DOD- 31.8.03 FIP Age- 25Y 4. .3&%‘3’“‘“ of the
Age-53Y / Rs.2064/-+DR EQ-HSPassed |5 pogaration of the
- - candidate.
6. No objection
. . , — . i _ available.
17 | Staff/16-36/05 | Late Waz’Uddin” ‘No | TB 6 - - Md. Abdi.ll 1, Own house.
: Ahmed, Gr. D, 25,835 Halim(son) 2. A/l Rs.15000/-.
/’/ Nagarbera SO : DOB- 1.1.73 3. Declaration of the
Vol DOD- 14.11.05 | FrP Age- 33Y e of th @
«X’)Pg Age- 58Y 3M Rs.2355/-+DR EQ.-MAPasseq |4 Dedaration of the
AL i . widow.
Y- L/S-10Y 7M 12D ' 5. No objection
i v . _ . , v . . availalbe. -
18 | Staff/16-37/05 | Late Khagen Ch "No B 4 1 1 Smt Dlpall 1,. Own house. L/P
, Bharali, Ex-SPM, 4,37,206 Bharah(wnfe) . 4Kathas 3 Lechas.
|~ Sipajhar ' DOB- 1.1.70 2. Declaration of the @
(gl R DOD- 25.4.05 FIP Age- 35Y widow applicant.
6«?\ Age- 52Y Rs.5148/-+DR E.Q.- BA Passed
A A | LUS-25Y _ _ _ . , L 3
19 | Staff/16-38/05 | Late S. Bokato ‘No B , 7 S. Nagaho 1. Own house.
1 Sema, Ex- 7,45,544 Zhimomi(brother) 2, AJIRs.30000/-,
/ , - | SSPOs/Ghy. ‘ DQB-7.5.82 3. Declaration of the
' — -1 DOD-5.1.05 : Fe Age-23Y" ' candidate.
?vf(n\w\ - | Age- 30Y 3M 19D Nil E.Q.- HS Passed

W



CHECK LIST

PA Cadre : S
Consolidated list of compassionate appointment cases of Departmental candidates
| File Number | Name of the ex- | Whether any | Terminal | No. of | No. of | No.  of | Particulars of the ‘Remarks
-2 employee. and | lossffraud benefiy = | dependents | unmarried | minor candidate
< particulars case against | pension including daughter | children : :
w the ex- i the :
official candidate
' For the year 2001 _
"1 | Stafiy16-08/01 | Late Puma Ch. Das, Ex- | No - IB 5 1 - Nil “Nil Shri Lakshmi Ram | 1. Living in own house.
Postman, Bharalumukh 1,31,345/- Das (son) 2. AJI Rs.4,000/-.
SO, Guwahati Division ‘ DOB- 1-11-75 3. Undertaking of the
DOD- 27-7-99 Pensnon Age-31Y candidate.
Age- 47Y 6M 26D 1875 +DR E.Q.-HSSLC 4, Declaration of the
L/S- 15Y 6M 26D widow.
- For the year 2005
2 | Stafff16-38/06 | Late S. Bokato Sema, Ex- | No _—T . ' 7 ' Nil " Nil T+ Livingin own house.
| SSPOs/Guwahati / 58.544/- 2. AN Rs.35:800/-.
DOD- 5-1-05 o / ‘ ;/Bﬁaat?;o of the
Age- 30Y 3M 19D » candidate.
L/S- 3Y 12D ! -Pﬁ%%'p—” |
: : For the year 2006 . A , .
"4 | Stafff16-10/06 | Late Hara Kumar Roy, Ex- [ The ex-official iB 2 1 - Miss Mitali Roy | 1. Livingin rented house.
S SPM,  Miikajgn - SO, | was _invoived 453,448 ‘ candidate. (daughter) = |2 AMRs.Nil. -
Darrang Division n OB faud herself DOB- 5-11-85 3. Declamation of thes
DOD- 25-11-04 . T : Age- 19Y SM widow.
Age- 47Y 4M 6D aarsn%:n;fg;sgof 4%%%% £.Q.- H8SLC 4. Undertaking of the
L/S- 25Y 5 The ' amount candidate.
§ was credited :
3 by the fami) !
C@ %&: axd they. wsg
.,,,',-: has been
/, : settled
[
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Late Bhadreswar Morang, |

Staﬁ/16,:ﬂf06 No 1B - Smt. Chenimai | 1. Living in own house.
Ex-PA, Golaghat- HO, 21,854 ‘1 Laying Morang | 2. A/ Rs.10,000/-.
Sivasagar Division (wife) 3. ‘Undertaking and
p J}\« DOD- 17-1-06 Pension DOB- 5-3-81 declaration of the widow
\_{/ & WN Age- 31Y 9M 26D 193%DR Age- 25Y 3M 16D candidate.
\ L/S-3Y 8M 1 : E.Q.-BA 4. One minor daughter of
one year old.
6 Staff/16-04/06 | Late Bulon Ch. Dutta, Ex- | No 1B 1 | Shri Diganta Dutta | 1. Living in own house.
Postman :Bhojo, Sivasagar 62.340 (son) 2. A/l Rs:8,000/-.
Division ' DOB- 4-2-78 3. Undertaking of the
DOD- 2-8-2004 Pension Age- 27Y candidate.
Age- 52Y7M 9520+DR E.Q.- HS passed 4. Declaration of the
L/S- 3Y 8M 18D ) i widow. v
7 Staff/16-09/06 | Late H. L. Behari Singha | The ex-| 1B 1 Shri S. Sudip | 1. Living in own house.
Ex-SA RMS ‘S’ Division, | official was | 248131 Singha (son) 2. A/l Rs.53,568/-.
Siichar involved in a ) iR DOB- 15-1-80 3. One of the sons of the
DOD- 27-3-2002 loss/fraud Pension Age- 22Y ex-official is employeed
Age- 57Y 3M case and m E.Q.- HS passed in Dist. . Agricuitural
L/S- 28Y 5M was i : © Officer, Cachar Dist.
: suspended. 4, Declaration of the
The ' ~ widow of the ex-official.
Disciplinary 5. Undertaking of the
Authority- set candidate.
aside. the
order-and no
recovery
was made.
The - period
of.
suspension
was -
regularised

as per.rule.

D>

AL
Asstt. Postmaster ig)

O/fo the Chief Po
Assam Circle, Guwaba

simaster General
1i-781 001



CHECK LIST

Cases received during the year 2006

e
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i File Number | Name of the ex- | Whether | Terminal No. of | No. of | No. of | Particulars of the | Remarks
- No. i employee and | any benefit & | dependent | unmarried | minor candidate - :
particulars Jossffrau | pension inciuding | daughter | children :
: d case the :
.tahgealns;x_ candidate
v - | official 3 _ |
1 Staff/16-01/06 | Late.Rishab Kalita, Informa- | TB 4 1 1 Shri Pranjal 1. Own house. F
Ex-SGMM HRO GHY | tion not | 42,582 ' Kalita(son) 2. A/ Rs.11000/-. Y b .
DOD- 8.10.2003 received DOB-1.1.85 3. Declaration of the :
Age- 42Y 8M F/P Age-21Y 1M 7D widow. o
L/S- 23Y 4M /| Rs.895/-+DR E.Q-HSPassed - | 4. Declaration of the :
: : - candidate.
2 Staff/16-02/06 | Late Surendra Nath informa- | TB 4 - 1 | Shri Arup 1. Own house.
| Medhi, Ex-SA SRO, tion not | 1,46,080 Medhi(son) | 2. A/ Rs.25000/-. 'FPJ
"Rangia : ~ .| received DOB-1.11.82 " 3. Declaation of the -
| DOD-7.6.05 | Age- 23Y 6M 27D - candidte. :
-Age- 50Y 9M 8D \/ -E.Q.- HS Passed 4. Declaration of the !
L/S- 30Y BM 17D ' widow. ;
' 15 No objection .
f : ' : . - , . available.
| . |- 3 | Stafff16-03/06 | Late Kunjahari = informa- | TB 3 1 - ~Shri Buan Lal 1. - Own house.
g /' o Thakuriya, Ex- ~ | tion not | 4,77.281 | Thakuiya(son) 2. A/lRs-Nil 3
' ”i_-} : : | Incharge SBCO | received , : ‘DOB- 28.10.77 3. . Declaration of the : PR
» | Barpeta HO - ‘ F/P Age- 28Y 7TM widow. o ‘
: d?’k DOD- 23.11.04 Rs.5773/-+DR E.Q.-BE 1 4. Declasation of the ; @
| Age- 56Y 2M 22D ‘ candidate. §
' | L/S- 33Y 9M 28D 5. No objection | ’
' { " available. :
¢



(
Postman Cadre

CHECK LIST

Cases received during the vear 2005

Si. | File Number [ Name of the ex- | Whether | Terminal No. of [ No.  of [No. of| Particulars of the Remarks
No. ' employee and | any benefit/ & | dependent | unmarried | minor candidate
particulars . | lossfirau | pension including | daughter | children
;'g:ms;x_ candidate |
- : | official : '
1 | Staf#/16-02/05 | Late Ramanyj No B 2 1 - Smt. Shila 1. Rented house.
: Bhattacharjee, Ex-PA 3,00,061 ” Bhattacharjee(wife) | 2. A/l Rs.54,948/-.
SBCO, Tinsukia HO DOB- 1.10.58 3. Declaration of the
DOD-27.3.04 Pension | Age- 44Y widow applicant.
Age- 44Y - Rs.2750/-+DR E.Q.-HSLC
i L/S- 20Y 4M ’ -
2 | Stafi/16-08/05 | Late Parameswar ‘No B 4 1 - Sri Kushal ; gnm}:zsh;uzzeoo .
: Kumar, Ex-Postman, 2,79,858 Kumar{son) : ’ e
Guwahati GPO DOB- 131881 | > Deamfon of fhe
DOD-22.1.04 Fme Age- 24Y . 4. Undertaking of the
{ Age- 53Y 3M 21D Rs.3515/-+DR E.Q.- HSLC Passed candidate. .
- L/S-25Y 6M 5. No objection available.
3 | Stafif16-09/05 | Late Tajuddin No 1B 5 - 1 Md. Wakil 1. - Own house.
' Ahmed, Ex-Gr.-D, 1,85,596 Ahmed(son) PR Ay
PSD/Guwahati : » DOB— 30.10.85 4 'Dectjatatioﬁ ' of the
DOD- 25.8.04 ; F/p Age- 18Y BM widow. »
Age- 47Y J Rs.2738/-+DR E.Q.- HSLC Passed | 5. Undestaking - of the
L/S- 24Y 5M - ' _ L e S".fd'qate.;
. o ‘objection avallatbe.
4 | Stafff16-11/05 | Late Majendra NO 1B 4 - — Sri Someswar 1. Own house.
‘ | Marak, Ex-Night 1,12,565 Sangma(son) 2. ALRs. 15000
| Guard, Karimganj HO - / DOB-30.8.76 4 Deciaraton of the
.| DOD- 30.4.03 «| FIP Age- 28Y 8M 8D candidate.
Age- 56Y BM 2D ~/ | Rs.1510/-+DR E.Q.- HSLC Passed | 5. - Dedaration of  the
1 L/S-8Y 9M 19D . widow. =
. 6. - No objection available.

Asstt. Postmaster G
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P " Staff/165]5/05 | Late Bishnu Pad Das, No TB Smt. Lalita Das(wife) [ 1. Own house.
-‘ Ex-Postman, Pathsala 1,67,962 DOB-31.1.66 - 1 2. A Rs.6000/-.
' ¥ | Na-Barpeta Dn. Age- 39Y 5M 3. Declaration of the
DOD- 31.12.04 F/P = E.Q.- HSLC Passed widow applicant.
1 Age-51Y 1M Rs.2625/-+DR
L/S- 10Y 5M )
6 Staff/16-18/05 | Late Jhantoo Baul, No B Sri Swarup i 1. Rented house.
| Ex-Driver MMS, 88,721 Baulson) - 2. AMNRs.6000/-.
i Silchar , , DOB-25.8.86 3. Declaration of the
| DOD- 18.4.99 / F/P Age- 18Y candidate.
Age- 46Y Rs.1562/-+DR E.Q.- HSLC Passed | 4. Declaration of the
_ L/S- 18Y 5M widow.
7 | Stafff16-19/05 | Late H.L.Rama ‘No B Sri H. K. Malson ; 2}7& h:lé%%m
Hmar, Ex-Gr.-D, 1,08,231 | Hmar(son) : S. 1 SUUL.
| Haflong MDG ' DOB- 6.5.82 3. Dedaration of ihe
DOD-8.6.2003 FP . Age-21Y 4. Deciaration of the
Age-52YSM Rs.2353/-+DR E.Q.- HSLC Passed widow.
US-7Y 4M ~/ - ' ‘ 5. One  som defence
) . ’ : -employee.
: ) 6. No objection available.
8 | Stafi/16-20/05 | Late Biswanath, ‘No B Sri Chandan Prasad | 1. Own house.
Goala, Ex-Gr.-D, 2,87,318 Goala(son) 2. Afl Rs.10000/-.
S.M.College, Cachar DOB- 31.12.83 3. LP 1Bigha.
Dn. .~ =f{=] Age- 20Y 4. Dgclara’uon of the
DOD- 14.1.04 ‘_ Rs.2015/-+DR E.Q.- HSLC Passed | ¢ ‘g’fg‘;‘aﬁoﬂ of the
Age- 59Y 6M Vo candidate.
L/s-32Y 11M 6. No objection
v available.
9 | Staff/16-26/05 | Late Syedur - B : Md. Anisuddin ' ; ZY"R:%%%%I '
_ | Rahman, Ex- 1,49,968 Ahmed(son) : SAashrhtutiy
Postman Y 1 DOB-27.77 . | Dedamaton of the wo
| DOD-6.8.03 | FP Age- 28Y 4M 4. Declaration: of = the
Age-57Y 1 Rs.2315/-+DR 1 E.Q.- HSLC Passed candidate. _
LS- B8Y . | 5. No objection available.
10 | Staff/16-28/05 | Late Shah Alom Khaiifa, No B Mrs. Fouzia Alom 1. Rented house.
Ex-PA, Goalpara MDG -1 4,30,348 ‘Kholifa(wife) 2. A/l Rs.10000/-.
Do /o DOB- 18.1.67 - 3. LP—Nil
A A \/ 1 PP Age- 38Y 10M 4. Declaration of the
. Rs.4313/-+DR E.Q.- HSLC Passed widow applicant..
i : -
J\ﬂ A0 g

Asstt. Pés!m- eneral (Vig)
O/o the Chief Postmaster General
Astgm Circls, Guwabati-731 601 .



Asstt: Postma
. Olotee Chief
Asapm Circley

11 7%5-29/05 { Late Nurun Nahar No TB - M.iSS Ahsanara 1. Own house.
A Begum, Ex-Postman 2,112,615 Begum(daughter 2. AIRs.6500/-.
.A Nagaon HO | DOB- 1.3.1986 ) S L R et i the
: DOD- 12.4.2003 F/P Age- 18Y ' only daughter of the
' wox\ ' Age- 52Y 3M | Rs.1898/-+DR E.Q.- HSLC Passed -ex-official.
L/S-22Y 8M : 5. The husband of the ex-
. official -is alive he
divorced the ex-official
i _ - B since long.
12 | Staff/16-31/05 | Late Ranjit Seal, Ex- No B -- | Shri Gobin Thakur 1. Own house.
Head Postman 3,569,455 Seal(son) 2. A/l Rs.5000/-.
Margherita SO ' : - DOB-2.1.81 3. Declaration of the
DOD- 11.4.2004 ‘ | F/P 1 Age- 24Y widow.
| Age- 56Y 6M / Rs.3525/-+DR E Q.- HSLC Passed 4. Declaration of the
L/S-32Y 9M , _ - ' candidate.
: 5. No . objection
: . ~available.
13 | Staff/16-32/05 | Late Pabitra Tamuly, No B - 1 Shri Tutu 1. Own house.
2 : iaboi 2. AJIRs.12000/-.
gé Postman Digboi 2,76,621 Bao”;”g(asg”) 3. UP 2Bighas 3 Kathas.
T &Y. 82 4.  Declaration of ‘the
DOD- 19.7.2002 FmP » Age- 23Y 1 candidate. .
‘Age- 53Y:9M " | Rs.1983/-+DR E.Q.- HSLC.Passed | 5. Declaration of the
-L/S-21Y 10M 1 e widow. S
_ 6. No objection avallable.

ster G G
Postreaster <
GuWihad"lal 001
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Postman Cadre

CHECK LIST

Consolidated list of compassionate ap pointment cases of Departmental candidates

A

ol

e e e

e P

[ FileNumber | Name of the ex- Whether any | Terminal | No. of of | No. of | Particulars of the | Remarks
2 employee and | lossffraud benefit/ dependents | unmarried | minor candidate
< particulars case against | pension including daughter | children
w the ex- the :
official .| candidate
_ For the year 2006 ,
1 Staff/16-08/06 | Late Abdul Rafiqqe, Ex-Group- | No 18 - 9 ‘ 1 5 Miss _ Sahanara | 1. Living in own house.
gz _Laharighat SO, Nagaon 75,278 Begum (daughter) g gll Ilks.st,il‘))?‘olr.o ¢ e two
ivision g _ 2. : . eclara e
DOD- 4-7-04 / Pension gges_ 2?’21Y1 283 widows of the ex-official.
Age- 53Y 9M 3D 1m » £.Q.- HSLC 4. Undertaking of the
LS- 4Y 6M 17D ! : -1 candidate.
) Staff/16-13/06 Late Himel Baran Chatterjee, | ‘No " TB ' 3 - 1 Shri Deep | 1. Livingown haouse.
Ex-MM SRO, Rangia, 68 802 Chatterjee (son) 2. A/IRs.20,000/-. ,
/:/ Guwahati RMS ! DOB- 16-10-87 . 3. Declaration of the widow.
e Ay DOD- 28-8-05 . Age- 18Y8M4D | % Undettaking ~ of  the
AN Age- 42Y 6M 24D Pension E-QQ HSLC candidate.
| US-16Y 1M 17D 2355+DR : Ao FSLL
"3 | Stafi/16-14/06 | Late Mohi Kanta Bora, Ex- ' ‘No B ‘ 1 - 1 Mrs. Bina Borah | 1. Living in own house.
: PA, Diphu HO, Nagaon 4,86,291 - (wife) 2. AIRs.6,000/-.
Divigsion . \/ DOB- 1-3-62 3. Dedapation” of the
DOD- 22-2-05 Pension Age- 44Y 3M 20D widow applicant.
: Age- 56Y 8M 22D ’ m 1 E.Q.-HSLC - -
: . L/S-9Y 1M ' - . »
/s/taﬁl16-06/06 Late Joysing Boro, Ex- | No - 1B 3 - - Shri Pranjit Boro | 1. Livingin own house. .
' ' "Group-D, Nalbarii HO 56. 532 (son). . 2. A/l Rs.10,000/-.
1 ~ | bOD-7.3.05 ' DOB- 1-1-88 3. Undertaking of the
" Age--58Y 8M Pension Age- 18Y 5M candidate.
-17S- 7Y 10M 22D \/ 1913 +bR E.Q.- HSLC passed | 4. Declaration of the
: widow. -
T Late Hemanta Swargiary, |  No B 3 2 - Smt. " Renu | 1. Livinginrented house. |
Ex-SA SRO, Shillong RMS Vd_,/" 3.30.385 Swargiary (wife) 2. No income except
GH Division, Guwahati ) DOB- 1-1-1977 - monthly pension.
DOD-9.2.06 - J > Pension Age- 29Y ’ 3. Declaration of the
Age- 36Y 8M 2D &\( W—P 3?2~5_'»rDR E.Q.-HSLC widow.applicant.
L/S- 14Y . ' N . ’

et ot

" Asstt. Postmaster Qen
O/o the Chief Postmaster General

e

KQ’%

pstem Cirele, Cuwuhaﬂf'wl 001



~ Group-D Cadre |

CHECK LIS

T

Cases received during the year 2005

Name of the ex-

Whether

No.

Particulars. of the

Sl File Number Teérminal - of | No. of | No. ~of Remarks
No. : employee and | any benefit/ & | dependent | unmarried minor candidate '
particulars ' lossffrau | pension including | daughter | children ’
. d case | » the |
tar?eamSte - candidate
official
1 Staff/16-03/05 | Late Pradip Bose No |TB 4 Nil 3 Smt. Dipti Bose 1. Mother’s house.
Baul, Ex-PA Digboi 577,716 Baul(wife) 2. A/ Rs.30,000/-.
MDG, Tinsukia Dn. DOB-11.3.69 3. Declaration of the
DOD- 19.3.04 ; F/P -Age- 35Y widow applicant.
Age- 46Y 2M Rs.2500/-+DR E.Q.- Class-VliI :
. ‘ L/S- 22Y 4M » .
2 Staff/16-12/05 | Late Harmohan No TB 4 1 - Sri Ajoy Gayari(son) | 1. Own house.
Gayari, Ex-SPM, 85,227 DOB-1.1.83 z C/ILRS'ZOO%;MS 10
| Jalahghat SO Nal- Age- 22Y 4M 10D " Lechas.
Barpeta Dn. F/P E.Q.- Class-Vlii .4, Declaration of the
DOD- 19.1.898 Rs.2094/-+DR Passed : candidate.
Age- 44Y 8M 18D y R 5. va;%:/rahon of the
L/S- 20Y 8M 29D : . : - 6. No objection available.
3| Staff/16-13/05 LateAmar Ch. No .1B -7 3 2 Smt. Gita - - 1. Own house.
' ) ' | Acharjee, Ex-O/S, ' 3,89,978 Acharjee(wife) - 2. AIRs.49152/-.
'| Karimganj HO , S . DOB-17.2.71 3. ' Declaration of the
-| DOD-28.1.04 7 F/P i » Age- 33Y ~ widow applicant.
| Age- 56Y 10M 27D R$:2400/-+DR E.Q.- Class-VII :
| L/S-36Y 5M 2D - '- S
5 Staff/16-23/05 | Late Israil Barla, Ex- No TB 3 - 1 Sri Pradip Barla(son) 1. Own house.
| Night Guard, 52,353 . DOB-21.10.84 - 2. A/l Rs.4000/-.
Rangapara SO ' Age- 19Y 11M 3. Declaration -of the
\ ,)3? 200} %%8.04 ¢ | Ep 'E.Q.- Class-IX Passed |- candidate. ,
: e- 5 , % 4. Declaration of the
{ : ngS- 2Y 5M Rs.1913/+DR widow. ' J

o

Asstt. Postmaster Gene

3

O/o the Chief Postmaster General
Assam Circle, Guwahgti=781 001

C)



T Stafi/ 1094 ‘ia;s

Late Kamal Bordoloi,

L/S- 24Y

*r

The ex- | TB Mrs. Mini 1. Own house.

Ex-PA Nagaon HO official 1,60,648 Bordoloi(wife) 2 AJI Rs.7000/-.
DOD- 7.2.2002 was ' DOB-1.169 - 3. Declaration of the
Age- 46Y !“"0';’6“ 4| FP _ Age- 35Y - widow applicant.

, L/S- 15Y 6M -'é‘ase'a“» Rs.2400/-+DR E.Q.- Class-IX, ' :

Staff/16-25/05 | Late Phani Bhusan No m- - Smt. Anima 1. Rented house.
Deb, Ex-Driver MMS, 3,49,835 Deb(wife) 2. AIRs.52464/-
Silchar - : _ DOB-15.1.67 3. Dec!aration_ of the
DOD- 28.7.2003 FIP . | Age- 31Y -+ widow applicant.
Age- 45Y Rs.2625/-+DR E Q.- Class-Vill | 4. ':Sailable _objectuqn
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CHECK LIST

&

Consohdated list of compassmnate appomtment cases of De@artmental candndates

- File Number. Name . of the ex-' Whether any Termmal T No. of No.' “of | No. of -Partlcutars of the Remarks
|2 ' employee. and | lossffraud benefit/ dependents | unmarried | minor - candidate
= particulars case against | pension including daughter | children
w _ » the - ex- the -
official candidate
. _ ' For the year 2006 : L .
1 Staff/16-05/06 Late Rameswar (Mohan, Ex- | No - IB 5 1 Nil Shri Ananta Mohan T1. Living in own house.
MM, TMO, Simaluguri RMS 'S’ 347,140 1 | (son) : 2. AJI Rs.4,000/-.
Division, Silchar. | DOB- 31-9-79 3. Declaration of the
DOD- 21°3-03 bensi Age- 24Y 7 widow.
Age- 58Y 10M Pension | : EgQ Ciass DX 4. Undortaki i the |
L/S- 38Y 10M 2055+DR | EQ-o ass-1X . - cann;datemg o e
2 | Stafi/16-07/06 | Late indra Prasad Deun, No 1B 7 3 1 Shri Rajpal Deuri| 1. Living in own house.
Ex-Group-D, Kamalabari, 53,623 (son) 2. A/ Rs.12,000/-.
Sivasagar Division - _ DOB- 1 .3-81 3. Declaration - of the
DOD- 18-5-04 Pension Age- 24Y - widow.
Age- 54Y 4M m : E.Q.- Class-IX 4. Undertaking of the
. . . 1 L/S-4Y 6M 12D e ; candidate. -
"3 | Stafff16-12/06 | Late Lohit Ch. Kumi, Ex-MM- | No IB -3 - 1 Shn Ajoy Kumi (son) 1. .Living in own house.
I SRO, .Tipsukia RMS 'S'| 1,31,425 : DOB-2:2:87 2. A/Rs.5,000/-.
1 Division, Silchar : | ' Age- 19Y-4M 19D - 3. Declaration of:the widow.
-DOD- 16-7-04 - Pension .E.Q.- Class-VIli 1 4. Undertaking =~ of the
| Age-38Y 3M 13D m o - candidate.
. ) L/S- 16Y 11V 8D - ) : : i ] o S T . .
4 | Staff/16-15/06 | Late Anil Roy, Ex-SPM, No 1B 4 > 1 - Shri Madan WMohan | 1. Living in own house. -
- Silghat SO,  Nagaon | ’ ‘|- 4,82,593 : Roy (son) - 12. A/MRs.10,000/-.
Division : R C : {1 DOB- 8-5-79 . . 3. Dedlaration of the
‘| DOD- 26-8-04 - | - Pension Age- 27Y 1M 2D ‘widow:
Age- 57Y 7TM 25D m E.Q.- Class-V»!Il 4. Undertaking of the
| L/S-28Y. ' — ' candidate. )
; | -
Masg™
(\Daw“’}“ .
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CANTRAL ADMINISTRATTVE TRITUNAL | é\?
QJWAHAT T D! DENCH
i?iiRi GINAL AFPLECATION NGO, ILQ 6 's/
| (,fﬂ;j> o
1. 2) Name of the spplicate- Hemnavto, Deko \C%Qil' Le
b Raspondants ¢-~ Union of India & Crs . QEC“
c) No, of spplicant(S) &= | g;

5. Is the application is the proper formi- Yes/]

3, @Whether name g desription and address of “the all papers been
furnished in cause title z- Yas/ P,

4. Has the application buen dully’ signed and yarified - Yes p M.
5, Have the Copies duly signed - YeS / N
6, Have sufficiant number of copies of the application been filed s=Yas/ ¥

7. Whether all the annexure parties ar« impleaded -Y3s/ N
g8, #Whether Znglish translation of ducuments in the Lamguagez Yfféﬁéf

g, TIs the application is in time i~ Yas/
1, Has the Vakalatnamg/Memo Of app rancr/authorlsatldn is filed:jzfgéNﬁ?
11. Is the application by 150/ DY For Rs: 5 Kﬂ . . o

12. Has_the application is maitanable 2= Y:iﬁgpf

13, Has the Impugncd order original duly 3 tosted been Filed 3 Yeséﬁz{n

14, Has the llglbln copies °f the anngxures dully attested flled,mYQEZ}KT
1%, Has the Index of ducuments been filed all availablesz- ves/}

16, Has the required number of envoloped bearing fyll address of the

respondants been filed 3= Yes/
17, Has the declaration as Te€q {rad by item 37 nf the forms- Yr?ébﬁ/
18, Whether the relief sought fdr ariees out of the single :~ Ye s/
19, dhether the interim relief Is prayed for i- vas/ )
2:%, In case of eondonation ~f delay is filed is it sugportei s=YeS
51, Wdhether this Cass can. be heard by Singl@—Bﬁneh/ini51on Dench:
22, Any other point :- | _
23, Result of the Scrutiny with imitial of the Scrutiny clesrk the

application is in order:i- ng%fTu,
' @_OLA-I\@AUVU\ :

T SRS

M\% |
SECTION OFFICER J) ' DEFULY REGISTRAR
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- 'i‘ _BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNEL GUWAHATI BENCH: GUWAHATI,

w7 syrefas whiasg
1 Céntral Acminist: ative T..bupsl o)

N

Tk
g E @Tsﬁ Easic
v 3 Guwahati Banch
Qs2. No, [ =w—ros

Sri Hemanta Deka - =wa==ApPplicant
Vs. )
Union of India & others-..-Respondent,

Synopsis of the abovenoted 0.A. are as follows :-

The applicaht's father Late Maina Deka worked as mailman
(B.C.R,) under Senior Record Officer R.M.S, Guwahati and died
of Cancer while he was in Service after completing 25 years
service, The applicant filed a petitibd’before the authority
for eppointing him in any job on compassionaterground, -

The respondent in his reply on 24.3,2003 informed the
,applicént his case for appointment on compassionat grogpd is '
rejected. The after receiving the said reply the applicant filed

MW

——

—*"""—-a_.__...__..-
another 2 representation: statlng that while the case of the
applicant is pending before the authority, other persdén's case

has been considered and appointed on compassidnate grounds,

That the applicant finding no justice from the ‘authority filed
'an 0.A. before the Hon'ble Central administrative Tribunel
uuwah1t10

“That the Hon'ble Tribunal after hearing both the parties
in 0.,A. No, 232/04 on 19.5.2005 difected the rgspbndent to.

dispose of the pending repreéentébton AnnexurefF" & "G" ‘with

a reasoned order, The respohdent No.3 in that order dt.

T

26,8, 2005 reJecssgﬁggs_ggpresentatlon“pﬁ_the_applicant._Annexure_ '
. N e st .
i L “G", And being hlghly aggrieved by the said order the
‘ applicant-prefer this 0.A, before the Hoh'ble Tribunel, The
applicant‘prays for issuing a direction to the respondent for \\\

appointing the agpplicant in ahy job in the depaftment,
5"})0[0!
Mo

Kot
Y
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THE CENTRAL ADMINISTRATIVE TRIBUNAL s3:GUWAHATI BENCH

GUWAHATI .

FeleR by

3% Hemaumka Daxg.
RbAdud_ 1ebob15ingy 5ot

An application under Section 19 of the Central

Administrative Tribunal act 1985,

F I

OQAO NO.

LING

[

SLIP

"INDEX

Sl.NQ, Particulars

1.
2.

3.
4.
S
6.

Te
8.
9.

Petition

Annexure
Annexure
annexure
Annexure
Annexure

Annexure

Annexure

with verification
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Anmervee — H
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A. Khaleaue,

Advocate.



IN THE CENTRAL ADMINISTRATIVE TRIBUNEI; ¢ GUWAHATI BENCH z.,

GUWAHATI .

( AN APPLICATION UNDER SECTION 19 OF THE CENTRAL

ADMINISTRATIVE TRIBUNEL ACT )

Q.A. NO, i __/0b

sri Hemanta Deka
' son of Late Moina Ram Deka, Ex-MM (BCR)

SRO, ‘GH* Divn' R,M.S, Rangia,
a resident of village Niz Madartola,

P.0, Baihata chariali, District. Kamrup,
_-_-..Petitionér.

wVersut=

1. Union of India, represented by the
secretary, Deptt, of Post, Govt of India,
New Delhi,

2. The chief Post Master General
assam Circle, Guwahati-781001.

3. The senior supdt. of R.M.S.
Guwahati Divn, Guwahati,

1, Particulars of the order against which the application
is made.

The application is made against the following order s- -

COntd. L N ) 20



(2)

(1) order No, staff/16-09/2002

(ii) Date = 26-8-0S

(1ii) Passed by Respondent No. 2,

(iv) subject»in brief : Non.consideration of
appointment of petitioner

on compansonate Grounds,

2¢ Jurisdiction of the Tribunel {

The petitioner decleres that the subject matter
against which he wants redressal is within the
jurisdiction of this Tribunel as the petitioner and
the main respondents against whom the relief is
gought are within the jurisdiction of this Hon'ble
Tribunel, ‘

3. Limitation s

The applicant further declares that the application
is within the limitation prescribed under Section 21

of the Central Administrative Tribunel Act.

4, Facts of the Case

4., (i) The applicant's father sri Maina Ram Deka worked as
a Mailman ( B.C.R,) under Senior Record officer
R.M,.S,, Guwahati Division at Rangia and died of
Cancer while.in serQice after completing 25 years
of service,

(Copy of the Death Certificate and Medical

certificate is annexed heraewith and marked as
Annexiure- "A* and "A-.1%),-

Contdseece3e

O35 Beomamdd DoMa



Aﬁzsx“"l ,

4 (2)

4 (3)

(3) f” | ) o .

The applicant epent all the belonging of the
family for the treatment of his father and after
his father's death thebonly 8ourcej9f 4neqmeno£ 

the family was stopped.

That the applicant who has passed’ the Higher

, Secondary examinatlon. filed an application befere

the respandents for appointing him in a job as .per

r‘,his q qnalification for survival of his family. ‘The

4, (4)

-’4;-(5)‘

" and marked as Annexure-’ e ), :

applicant's mother Smt. Uttara Deka also filed a

petition reqnesting the respondent to appoint the .

- applicant in any job qf the Depargment,

( Copy of the applications is enclosed herewith

and marked as Annexure "B* and 'c"j,

The”applicant»reeeiving no?reply from the resp@ndént-'
’ suhmitted another 2 representation and 1n response

to his representations the respondent No.: gave a reply

n*vide letter No. B-2/7/17/Ch.v dated 24.3.03 uhereby

the'reSpondent refused tp appoint the appligant on

}compassionate ground.'

. {Copy of the said 1etter 18 annexed herewith

That the applicant éfter receiving the letter from
the respondent No,3 filed another two representation.

on 16.8,03 and 20.1.2004 requesting them to appoint

‘him in .a job but the applicant has not received any

replyjﬁrch'the re5pondent,~ L -

| COntd;.,Qﬁp.



4.(6)

4.(7)

4.(8)

( 4)

(Copy of the representation are enclosed as

Annexure. 'E' and *'F* ),

That £he applicant begs'to state that while'the
petition of the applicant ( for appointment on
composgionate grouﬁd) was pending before the
respondent, the respondent, most arbitfarily and

a discriminatory attitude appointed smt. sarada

Bala Baishya ﬁife of ﬁate Kamala Kanta Baishya, who |
worked in the same office of the ;espondeﬁt_anﬁnu
died on 29,10,2001 ( afier the death of agplibant;s
father) leaving aside the case of the applicant, The
said_gmt. Sérada Bala Baishya is appointed on 7;6.04
and p;stgd_at the Postal Training Centre at Uzanbazar,
Guwahati-1, |

That the applicant begs to submit that the respondents

should have consider the case of the applicant first,
as his father died earlief, but taking a most bias ;
;nd discriminatory attitudé the respondent consider
the case of a person who died later than the applicant‘
fahher; |

‘That the applicant begs to submit that getting no

relief from the respondents, the applicant filed a
petition before this Hon'ble Tribunal which was

registered as O0.A. No. 232/04,

That the Hon’ble Tribunal after hearing both the

parties of the 0.A, No, 232/04 directed the respondent

Contd---S/ Poe
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S Vewota Owra

(5)

No.2 to dispose the representation of the appliqént
dated 16,8,2003 and 20.1.04 with a reasoned order
( copy of the said order is annexed herewiﬁh and

marked as Annexure. "G* ),

4,(10) That the applicant bgg to state that the respondent

No.2 as per the order of the Hon'ble Tribunel disposed
the abovenoted two representation of the applicant

3

by his order dated 26.8.05.

( Copy 95 the said ordef:is enclosed herewith

and marked as Annexure- “H® )

4.(11) That the applicant begs to state that respondents

rejected the petition of tﬁe applicant as there was
no'vacancy ( as per Annexure=®p®) put in féct‘the;e
were several vacancies on that date and those vacancies
were diverted to C.0. Guwahati as per their own letter

No., Staff/16.CSC/2004 dt. 13.5.05.

4.(12) That in rejecting the representation,. the respondent

No.l, by their letter dt, 26.8,05, made referance to
the judgements of Hon'ble Supreme Court and also
mentioned about the guidlines given by the Hon'ble
supréme court in considering the cases of compassionate

appointment.

Contdewws6/pe
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4. (13)

4, (18)

4.

5.

5.

5.

g’\\\ Hﬂew—ov"t&\ Deeres

(15)

(1)

(41)

(6)

That the applicant begs to state that there

would not have been any violation of the
) Subvemont~
guidlines of the.ségésmast:in considering the case

of the applicant but the respondent have not followed

the guialines in considering the petitioner's case,

The applicant begs to state tha£ the :espondeﬁt
viclated the norms given by Suprfeme Court in
consideriné the appointmeht of Smt.'Parbatiﬂnas
who was appointed after four and half year of her
uusband% death although the Hon3b1e Supreme Court
held that the‘case of compassionate appointment

be made‘expediousiy.

That the applicant begs to state that the respdndgnt
took a most discriminétery attitute and arbitrerily

rejected the prayer of the applicant,

GROUNDS FOR RELIEF WITH LEGAL PROVISIONS

The act of respondent ( not 2ppointing the
applicant on compossionate gfounds ) violates the

ri&hts under article 16'6ffthe constitution of India.

That the act of respondent appointing a person qh
compensioﬁate grounds which came-up much later than
the case of the applicant is against the Principle
of natural justice and the applicant has a right to

get preferance as he applied much earlier,

Contdo [ 07/p0
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(7)

S. (1ii) That the applicant is entitled for special consid-
eration on appointment on compassionate gfound as a
Spgcial “Cancer Patient's® case as per the welfare

measure of the respondents’ Department,

5. (iv) That the respondents illegally and arbiﬁrarily
rejected the case of applicant for appointment on
compenséonate grounds, and depriving the applicant?®s
family from getting the due benefit from the respondents,

6. DETAILS OF REMADIES EXHUSTED :

The applicant decleres that he availed of all the

remadies available to him under the relevant rules,

7. MATTER NOT PENDING BEFORE ANY OTHER COURTS:

The applicant declares that the matter regarding the
appointment of the applicant on compensionate ground
has not been made to any othér Court of law or any
other authority or any other Bench of the Tribunel,
The applicant further declares that the present
petition is specifically for appointment on compa-

ssionate ground,

8. RELIEF SOUGHT

8.(1) The = respondents may be directed to appoint the

applicant in any post, as a special ®* Cancer Patient's"

Contd--S/ Pe
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>

10.

11,

11. (1)

1. (2)
1. (3)
11, (4)

11. (5)

11, (6)

11, (7)

(8)

case, on compassionate ground, by relaxing the

normal Rules,

INTERIM ORDER IF PRAYED FOR 3

No interim order is prayed for.

2> ' . . ’
Particular of Bank draft in respect of applicamtion

Fee No, of I.P.Q.. =‘- 26 %'3}9/4\43

Name of issuiné Post office :- Guwahati G.P,0.
Date of issue of Postal order :- [0.5.200p6

post office at which payable 3- Guwahati G.P,0,

LIST OF ENCLOSURE 3

Copy of application dated 19.12.2001, praying for.

appointment on compensionate ground,

Copy of application for appointment by the applicant,
Copy of Edncationai qna;ificatipn.

Copy of death certiﬁicate.

Copy of letter 1ssued‘by respondent No,3 dated

24-3-03,

Copy of appeal by the applicant,

Copy of another representatioh by the respondent,

Contd-—9/p. .
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(9)

11, (8) Copy of the Hon'ble Tribunel's order
dated 19-5.05,

11. (9) cCopy of the order passed by respondent No,i

dated 26,.8,05.

VERIFICATION

I, sri Hemanta Deka son of Liate Maina Ram Deka
aged about 25 years, by religion Hindu, a resident of
village Nigmodertola, P.0. Baihata Chariali, District-
Kamcup do hereby verify that the statement made in
paragraph 4,1 to 4,7 are true to my knowledge and those
in paragraph 4.8 tb 4,11 are believe to be true on iegal

advice and that I have not suppresséd ény material facts,

-~

and I aign'this verification on this fj

day of n;égaﬁﬂr, 2006 at Guwahati, ' : |

Signature,
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X DIRECTORATE OF HEALTH SERVICES _ .
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" DR. B. BARUAH CANCER INSTITUTE
Guwahati - 781016

Name : Maina Ram Deka Hospital No. : 81202
Age : 50 : Datv Findtanda 0 |
Sex : Male

- Certified that Sri Maina Ram Deka of Vill.- Nijmadertola, P.O.- Baihata
Chariali, Dist.- Kamrup, Assam attended the O.P.D. of Dr. B. Boruah Cancer
Institute on 5.01.01.

He was diagnosed as Cancer of the Laryngopharynx and was given
radiotherapy treatment from 18.01.01 to 02.03.01 as an out-door patient.
He developed respiratory distress and was admitted on 14.09.01 and

‘emergency trocheogtowy was done. He was discharged on 21.09.01 with advice for

periodical check-up.
/m Superintendent
' Dr. B. Baruah Cancer Institute

Guwahati
) Superintendent (Admn.)
, Or. B. Borooah Cancer Institute

)
@ mﬂh .‘d Guwahati-16
. ﬂi“;::.q.:ﬂ“ . '
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To ,,.% e
The Chief Postmaster General Braosii __“&.,
Assam Circle, Guwahati 781001 Ty

Through the SSRM 'GH' Division, Guwahati 781001

Sub: Request for appointment on compassionate ground under

Relaxation of Normal Rules.

Str,

With humble submission I like to submit the following few lines
for favour of your kind and sympathetic constderation.

That sir, my husband Late Moina Ram Deka, Ex-MM (BCR)
under SRO RMS 'GH' Division, Rangia expired on 05-10-2001 after protracted
sufferings from Cancer leaving behind our family with a burden of huge Debt
caused by prolonged treatment. ‘ ,

That sir, my husband has left behind three children including two
the time of nis death. -
ed as DCRG benefit after his death

daughters with me all \belo@ years of age at
That sir, the small'amount reciev

was exhausted for meeting up the debt etc.
That sir, my family is not h
amount of Family Pension to maintain my family.
That sir, with this megre income it

to maintain the family, not to speak of getting my
future.

aving any income other than the megre

has become unbearable for me
danghters married in the near

That sir, under the circums;anc\és meh\ti.on’cd ;abové,'il carnestly .
request your honour to be kind enough to extend a.helping hand by according ”

appointment of my son Sri Hemanta Deka to any post as deem fit proper on
act of kindness

compassionate ground under Relaxation of Normal Rules for which:
1 alongwith my. family will remagin ever gratéful to you. o

With pro't\fou{fdf_r.fe,ga“rds. |
\ P Yours Faithfully .
Date: \9‘\ \21'\"2'90\. w0 _@!ﬁgﬁa/czaal ,
< el K R . ..(Smt'Uttara De a)
- A‘P’WW 4' " . WY/O Late Moina Ram Deka
5 Peewadn BUKR - "Ex-MM (BCR)

SRO RMS 'GH' Dn, Rangia

Py



o ~lLz .
| 2\
i ‘ ( Copy ) Annexure."c*

To, 19,.12,01

The Chief Post Master General
Assam Circle, Guwahati, 781001

Through the SSRM, *“GH" Division
Guwahati-l.

Sub 3. Prayer for appointment on compassionate
qrounds under relaxation of normal Rules,

8sir,

Most humbly and reapectfully I beg to state that my
gather Late Maina Ram Deka, worked as a MHail Man unddr SRO,
RMS Guwahati Division, Rangia and he died of cancer on 5.10, 2001
after protracted suffering of Cancer, leaving behind our family
with a burden of huge debt caused by prolonged treatment,

That I am the only son and I have passed the Higher

secondary Examination and I am caompetent to do any Group “C*

job of your Department, '
That Sir at the death of my father our cnly source of

income hes been stopped &nd we haveno source of livlihood, wWe
are now running in extreme financial hardship., That my mothér
smt, Uttara Deka also files an application reguayating you to
sppoint me in any job under your disposal,

Thet Sir, my father served you for long 25 years with

much satisfaction of the authority,

1, now therefore request you kindly to congider

my case sywpathetically and to appoint me in

K_:"Y job as pox;__mﬁy;_galiﬁcatio ab

‘ And for this act of your kindness my ruin

family will be saved,
Yours faithfully,

Sd /-

¥ Q%\)( (sri Hemanta Deka )
' vill. Nizmadertola,
P.O0, Baihata chariali,
Dist- Kamrup, '
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. DEPARTMENT OF POSTS, TNDIA

S g A AP P IR -1

GCFFICE CF THE Sr. SUPLT. RS '&H’ DN,
GUWAHATI-781C01,
No. B-2/7/17/Ch-V, " Dated at Guwahati-1, the 24-03-2003.

To, ' .
1. Sri Paban Chandra Saloi :

5/0 Late Mahendra Chandra Saloi Ex SGMM

Vill =~ Maniari.

~ P.O - Barkha (Changsari). Dist .- Kamrup (Assam).

2. Sri Utpal Baruah

5/0 Late Rajendra Nath Bezbaruah Ex, HMG

Vill - Gamarimari

P.O - Kaithalkuchi. Dist.- Nalbari (Assam).
3. SriDiganta Kumar Das

5/0 Late Mukanda Ram Das Ex, SGMAM,

Vill - Gurkuchi . '

P.O - Rangia. Dist.- Kamrup (Assam). :
4. 5ri Mausham Sonwal

5/0 Late Khurendra Nath Sonwal Ex, SGMM

Vill - Birubari

Guwahati - 781016,
5. Sri Animesh Deb

S/0 Late Monomohan Deb Ex, H56 II SA

€/0 SriRadha Gobinda Saha |

Vivekananda Path, Guwahati - 781616,
6. Sri Anupam Das |

S/0 Late Amarendra Kumar Das Ex, H5G

Srikanta Dutta Path

Odalbakra, Guwahati - 781016,

7. Miss Jeevaline Wahlong
§/0 Late Johi Kyndiah Ex, SGMM

C/0 keld Wahlong

bG/Lwﬂer Lamavilla, Shillong - 793002
Sri Hemanta Deka

5/Q Late Maina Ram Deka Ex, SE:MM
Vill - Niz Modartala (Sialmara)
P.O - Baihata Charali. Dist - Kamrup (Assam).

LT 4
D 1i DA

Sub :-Compassionate ground ap.,,o.nmzn* under relaxation of normal rules of
recruitment Rules. ’

In pursuance of CO/6H letter No. Staff/16-C5C/2002 did 25-2-03 it is conveyed that
your case (S) couid not be considered as there is no vacancy in any cadre and therefore,
rejected by the CSC held on 24-01-03. : e

V)
(8. Radhika C{;aﬁmvomny}
Senior Superintendent,
| ~ RMS '‘éH’ Dn, Guwahati-1
Copy to :- 1%
1-8, Concerned file of the condiaaies,

Senior Superinféﬁdént,

Wﬁé | | RMS 'GH' Dn, Guwahati-1.
/é | I
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( copy ) Annexdre-“yYE”
16282003,

To,
The Chief Post Master General

Assam Circle, Guwahati-l

Through the SSRM, °*GH* Divn,

GQuwahati Divn,

sub 3 An appeal for appointment on compassionate
Grounds, '

Ref s My application dated 19-12.2001
Your letter dated 24-.3-2003,

sirc,
' Most humbly X beg to state that my father L&.c Maiha
Ram Deka worked under HRO, RMS "“GH"™ Divn of Rangia and died' '
on 5-.10-2001. I applied for a job on compassionate ground,
'rhat'whilc my appl.ication for appointment was pending, you
appointed smt, . sarada Baishya Wife ofy late icunala Kanta

Baishya who worked in the same establishmnﬁ and died later than

my f£sther and spplied later than me,

rh&. si.r,. in your letter dated 24,3,2004 it is stated
that there is no vacancy and for that reason my case could not
pbe considered, But i€ there is no vacancy how sSmt. Sarada'
paishya is appointed, who applied later than me,

I, DOW thérefore ance again request you kindly to
consider my case and to appoint » m in a post as ),?er my

qualification and oblige,

Yours faithfully,
Scl/,’

(sri Hemanta Deka )
vill. Niz-Madartola
p.0. Baihata chariali
pist. Kamrup.
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ANNEXURE- éfff”

To, , 20-1-2004
The Chief Post Master General
Assam Circle, Guwahati.l
Through S.S.R.M *"GH" Divn,
Guwahati-1, .

Sub 3 appointment on compassionate Grounds,

Ref,s My earlier letter deted 19,12,2001
and 16.8.03. ‘

gir, .

With reference to the above quoted letter on the
above subject I beg to draw your kind attention that I
applied for the appointment on compassionate ground, and my
'gago has been re jected but during the pendency of my .
applicetion several persons has been appointed on compassionate

ground,

I, therefore once again request you kindly to
appointm me in any job as my family has no other source of

income, which I explained in my earlier letters.

Yours faithfully,

(sri ﬁemanta Deka )
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1ejected by tlm Circle Se]ectxon '
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[‘\’V‘W\AY(,'— ﬁ:
C}:NTRAL ’\DM”\]HT}MTI\TE TRIBUNAL, GUWAHATI BENCH

.%—__. N

. Oriqinal Application No. 232 of '"’004
Date of Order: This, the 19 th Day of \Lw 2005.
N HON BLE MR. JUSTICE G. ¢ lVARAjAN VICE CHAIRMAN.
HON BlL MR K V PRAHLAI)AN ADMINISTRATIVE MEMBER.

. Su Hemanta Deka |
- S/o Late Moina Ram Deka'Fx-MM (BCR)

SRO, ‘GH’ Divn, R.M.S. Rangia

a resident of Village Niz Madartola

P.O: Baihata Chariali | '

District: Kamrup S e Applicant. .

’ By: Advocate Mr A Khaleque

‘ 1a Versus-

1. . Union of India -
Represented by the Secretary
Department of Posts
Government of India

New Delhi.

The Chief Post Master General
- Assam Circle
- Guwahati-781001.

‘The Senior Supdt. of R.M.S.
Guwahatl vamon Guwahatx . ... Respondents.

By Mr.M.U. Ahmed Addl C.G.S

-0 R DER (ORAL)

3 TN

The applicant applied for compassionate appointment on the

gwund that the applu,ant taLhu lLate Moma Ram Deka a Mailman
(B R) undu Hemon Rgcoxd Ohuu R. M , Guwahati Division at

‘ .Rangla du.d whxle in service in 5 1() 2001. WThe said applu ar.un was -

mmttee held on 24 1 2UO3 whmh

was conveyed vide communication dated 24 3.2003 at Annexure-E

stating that the.re is no \racancy in any cadre. The applicant then




Ak/g/,

submitted representations  (Annexure- F & G) to the second
respondent i.e. Chiel Post Master General. Since there is no response
this application is filed.

2. Respondénts have filed their written statement. Nothing is
stated in the written statement about the filing of Annexure F & G
representations. Only attempt made therein is to say that the
applicant is not entitled to compassionate appointment. Mr. A.

Khaleque, counsel for the applicant submitted that third respondent

did not say that the applicant is not eligible for compassionate

e

NE

e

ppomtment and that the xmpugned order only stated that there is no

vacancy for giving compassmnate appointment. Counsel for the

a..
‘/:

Ol/o the Chief Postinaster General, A»am Circle, Guwahau ngm.g
compassionate appointment to the pos,t of PA Cadre to 3 peu.ons

w:-u/sw
Postman Cadre to one person and G;uup ‘D’ to another pel son and

submitted that all these appomtments were made with reference to
, the persons who died in.anfployment subsequent to the death of
‘épplicant‘s father. He also pointed out that Smt. Sarada Bala Baishya

was given compassionate appointment to Group ‘D’ post in the

remaining vacancy of 2002 Grade ‘D’ Cadre alongwith the post of

Guwahati Division diverted to CO/Guwahati. Mr.M.U.Ahmed,

H . f I AddL.C.G.S.C. submitted that the applicant cannot be given posting of
his.ch'o'icé and that he wanted appointment only in a Group ‘D’ post.

Counsel for the ,applicavntv submits that the applicant wanted

compassionate appointment to any post to which he is entitled.

3.  Having considered the matter we are of the view that impugned

order is not a satisfactory one. However, since the applicant has

|

o~ ——— oL - - - 4

applicant placed before us a communication No.Staff/16-CSC/2004 -,
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on the representations made by

3

submitted Annexurc - F & G representations before the second

respondents, which has not heen denied by the respondents in their

written statement, we direct the second respondent to consider all

these matters projected by the applicant and to pass a reasoned order

the applicant and rejg:cped by the

will be done within a period of three months

third respondents. This

from the receipt of a copy of this urder.

The Original Applicatior is disposed of as above.

e e —

sd/ VICE CHAIRMAN

5d/ MEMBER (A)

TRUE CoPY
wfufufs

\(S(
29°

Seetion Ofjicer (J)
CA.T. GUWAIIATI RANCH

Guwahati-78°005
uwa 7 i )/
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DEPARTMENT OF POSTS: :INDIA
OFFICE OF THE CHIEF POSTMASTER GENERAL
ASSAM CIRCLE: :GUWAHATI
No.Staff/16-09/2002 . Dated at Guwahati the August 26, 2005

 Sub:- Compassionate appointment case of Shri Hemanta Deka, S/o Late Moina Ram

Deka, Ex-SG/MM, SRO, Rangia.

ORDER

Shri Hemanta Deka, S/o Late Moina Ram Deka applied for compassionate
appointment in SA/PA Group ‘C’ cadre under relaxation of normal recruitment
rules in 2002. The applicant’s father Late Moina Ram Deka was SG MM(BCR) in

the Department of Posts and died on 5.10.2001 in hareness while he was

working at SRO, Rangia.

2. The. case of the applicant was duly considered and processed by the
authorities concerned. After completion of all administrative exercises, the
case of the applicant was placed before the Circle Selection Committee (CSC)
which met on 24.1.03 against the vacancies of Direct Recruitment gquota for
2001. The number of vacancies kept reserved in respect of PA/SA cadre under
compassionate appointment was 3 only as per ceiling of 5% of direct
recruitment quota for 2001.The case was considered with utmost sympathy but
could not be recommended for appointment due to want of vacancy and there
being other cases for compassionate appointment  which were found more
deserving. The applicant was informed through the concerned Divisional Head
about the rejeétion of the case accordingly. The SSRM, ‘GH’ RMS Division

conveyed the decision to the applicant vide letter dated 24.3.03 as intimated

by the applicant.

3. The CSC went through all the cases and deéided to select the most
deserving candidates based on the following criteria.
| ®
i) First preference was given to these cases where there were max imum
liabilities in the family. Education of minor children and
marriage of daughters in the family of the deceased employee were
considered as liab;lities.“ Hence, the faﬁilies having maximum

number of minor children” and unmarried daughters were given first

preference.
Contd.

'4
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ii) In case where the liabilities of families were same. the case
where applicant was widow herself, was given preference.

'iiiL‘If the case still could not be decided on the above two criteria

the family which received less terminal benefits and pension was

“'given preference.

4. It is pertinent to mention here that the Hon’ble Supreme Court has
determined guiding principles, yardsticks and parameters for deciding

-compassionate appointment cases which are as follows:-

v i) The only dependents of an employee dying in hareness leaving his

| family in penury and without means of livelihood can be appointed
on compassionate ground. '

ii) That the whole object of granting compassionate appointment is to

' enable the family to tide over the sudden crisis to relieve the

family of the deceased from financial destitution and to help it

R

1  get over the emergency. '

iii) The. High Court and Administrative Tribunal cannot give direction
| for appointment of a person on compassionate ground but can only
1 direct consideration of the claim for such an apbointment. |

iv) That the appointment on compassionate grounds can be made only if

a vacancy is available for the purpose.

v) -The'§cheme is not intended to ensure that each and every member of
B ' the family of deceased employee is employed. Such appointment can -
| be provided only to fill up upto 5% of vacancies that arises for

direct recruitment.

5. eThe.‘abOQe guidelines and parameters are determined by the Hon’ble
Supreme Court while giving various judgements on the subject. As sufficient
P number of'vacancies were not available. in the cadre applied for appointment
i on compassioﬁatg ground at the time of considering the case, the applicant
ff could not be recommended by the CSC for compassionte appointment which is
E very much limited to the extent of's%pqﬁ the vacancies for direct recruitment

I quota in the given year.

B o ‘ ’
. Contd.
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Accoxdingly, the CSC considered the cases with utmost care and due
deliberation and selected other candidates against the vacancy available that
year because the cases were more indigent in comparision to Shri Hemanta Deka
who could not be selected because his liabilities were less. The particulars_

of selected candidates alongwith liabilities in PA/SA cadre for that year are

as :-
Particulars of candidates Liabilities in the family
1. Miss Hiramoni Haloi (daughter)- 1) 5 unmarried daughters
2) education of minors
2. Shri Babul Boro (son) - 1) 2 unmarried daughters
2) education of 4 children
3. Miss Lalita Bora (daughter) - four unmarried daughters

But in the case of Shri Hemanta Deka, the liabilities are one unmarried -

daughter and education of 2 minors. The compassionate appointment is

considered to render f%hediate assistance for relief from financial
destitution to the most indigent and deserving family 1left behind by the

deceased employees.

The case of Smt. Sarada Baishya as cited in.the representation dated
16.8.g;~‘(Annexuge—F) was recommended by the CSC held in 2.4.04 for the
vacancies of direct requitment quota for the year 20C2. The candidate was a
widow and applied for Group-D post. The dependents of the deceased official
were the widow (candidate), one minor son and 3 minor daughters. The case of
Shri Hemanta Deka was considered against'ﬁhe vacancy.of_2001 and rejected so

his case being‘considered for the vacancies QET;OOZ'does Eﬂi_g;ise as there

-

e § s— — ——— et M = : )
is no provision to empanel earlier -rejected_candidate. Moreover_as vacancies
anel cdr’- =t to)E==- are, vl a2 Ve

TS i b -y

are limited and cases of compassionaté appointment being_more, only few of
N— ——— ————e T T TN . -
the compassionate cases are approved and others. are—rejected. It will be
N—— — - o - - -

- -

— o+ — C m—— =
-

observed that the order rejecting compassionate appointments covers the 7

number of other applicants besides Shri Deka, which can only be shown as lack

of that many vacancies.

Contq.

ST
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No - such representations dated .16.8.03(Annexure-F) and 20.1.04

(Annexure-G) have ‘been received from Shri Hemanta Deka by this office.

Moreover, the representations are appeared to be not signed by the applicant.

In view of the facts and cirumstances request of the candidate made

vide his letter dated 16.8.2003 (Annexure-F) and dated 20.1.2004 (Annexure-G)

could not be considered for appeintment on compassionate ground.

(M'

Chief Postmaster General
Assam Circle, Guwahati - 781 001

Copy to :-

\;;////Shri Hemanta Deka, S/o Late Maina Ram Deka, vill- Niz Madartala, .PO-

Baihata Chariali, Kamrup (Assam).
M. U. Ahmed, Addl _CGSC, CAT, Guwahati Bench, Guwahati—S for

information.
The Registrar, CAT, Guwahatl Bench, Guwahati-5 for 1nformatlon and to

apprise the position to the Hon’ble CAT, Guwahati.
The APMG(Vig), CO/Guwahati for information.

master General
Guwahati - 781 001

For Chief Po
Assam Circl
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On behalf.of .....

- (Civil/ Criminal........

The H1gh Court of :
Assam Nagaland, Meghalaya, Manipur, Tnpura

Mizoram and Arunachal Pradesh

IN the COUMt O weuuuurrrvuruurreeseasssecesssans

Qf No.. \\\ coreers OF ceveees 1’
,'.' ............ W M ...... .......

— Versus —

M ‘Eﬂoy/%ﬁm%a&;

Know all men by these presents that the above named
nominate, constitute and apoint Shri .......... AbAud... M4

Appellant .
Petitioner .

Respondent
Opposite Party

AN ')4-6»’«%4»&1« Q,e,ag,,a\...‘......, ............ do hereby

......................................

v Advocate and such of .

the undermentioned Advocates as shall accept this Vakaiatnama to be my/our true and | awful Advocate to appear and
act for' mefus in the matter noted above and in c_onnechon therewith and for that purpose to do all acts whatsoever in
that connection including depositing or drawing money, filling in or taking our papers, deeds of composition, etc. for me/
us and on ‘my/our behalf and I/We agree to ratify and confirm all acts so done by the said Advocate as mine/ours to -
all intents and purposes. In case of nonpayment of the stipulated fee in full no Advocate W|I| be bound to appear or act

on my/our behalf.

In wutness whereof I/We hereunto set my l our hand this the ............... 91'1;:

ADVOCATES

Sri Nirendra Mohan Lahiri

Sri Nathmal Sharma

Sri Bishnu Kinkar Goswami
(Life Member)

Sri Jyoti Prakash Bhattacharjee

Sri Kishorilal Jain

Sri Pradyot Bijoy Das

Sri Sailendra K. Barua

.Sri Bhdirab Ch. Sarma

Sri Dilip Kr. Hazarika -

Sri Rahim Bakhsh

Sri Suchendra Nath Bhuyan
(Life Member)

_Sri Bansi Ram Das
Sri Birendra Kr. Choudhury

Sri Pratap Ch. Deka
(Life Member)
Sri Deba Kumar Bhattacharya
(Life Member)
Sri Nirmalendu Chakraborty
Sri Kularanjan Pathak
(Life Member)
Sri Girija Kanta Das .
Sri Prabhat Ch. Sarma -

Sri Dhanaijit Kr. Talukdar

Sri Debendra Nath Das
Sri Sujit Kr. Mazumdar

Md. Fayezur Rahman

Md. Harunar Rashid

Sri Sailendra Nath Medhi
Sri Suresh Ch. Choudhury
Md. Junaid Ahmed

Sri Nagendra Nath Saikia
Sri Rohini Kr. Mazumdar
Sri Dwijesh Ch.Choudhury’

Sri Alok Kumar Roy .

Sri Jatindra Mohan Choudhury
{Life Member) .
Sri Rohini-Kumar Das
(Life Member)
Sri Sukanta Kr. Paul
Sri Pradip Kr. Choudhury
Sri Janardan Das

1 Sri Madhabananda Sanna Pathak

Sri Satya Narain Kejriwal
Sri Lalit Mohan Kshetri
Sri Satyendra Pd. Deka
(Life Member)
Sri Labanya Malla Barua. -
Sri Joginder Singh -
Sri Golap Sarma
(Life Member)
Sri Vijoy Kumar Dewan
Sri Dipak Ranjan Guha -
(Life Member)
Sri Kamalesh Sarma
Sri Nabin Ch. Das,
Md. Danishur Rahman .
Sri Chandi Charan Deka -
Sri Shyam Sundar Sharma
Sri Bhubaneswar Bujarbarua
Sri Bishu Ranjan Dey
Sri Dulan Ch. Nath
§ri Bhargav Choudhury
Sri Gokul Ch. Goswami
Sri Ramawatar Sarmah (1)
Sri Prabin Kumar Das
(Life Member)

Sri Rabindra Nath Malakar -

(Life Member)

Srl Khagendra Ch Mahanta
Sri Birendra Kr. Sarma

Sri Kshirod Kr. Choudhury
Sri Prafulla Ch. Gayan

Sri Madhab Lahkar

1 Sri Dalim Pathak

Sri Byomkesh Basu -
‘Sri Kiran Kr. Bhatra
Sri Nani Gopal Debroy

" | Sri Golok Behari Das

Sri Nilamoni Goswami
| Dr. Haren Das

Sri Jyotish Ch. Barman L[ Md. Abdul Khaleque ]
S ife - . Md. Abdus Samad Choudhury .-

(Life Member)

Dr. Achyut Kr. Goswami Thakuria
Sri Mukul Ch. Bhuyan

(Life Member) .
Sri A. K. Md. Enamul Hoque
Sri Tarun S. Lahkar
Sri Uttam Ch. Nath
Sri Baikuntha Sarma
Sri. Hari Kanta Deka

Sri Pramode Ch. Sarma Barua )

Sri Mahesh Coomar Garodia
Sri Mani Ram Bora

‘I Sri Jadav Ch. Deka

Dr. Nalini Kanta Deka
(Life Member)

Syed IKram Rasul

. (Life Member) .

Sri Jitendra Kr. Das

Sri Nirad Kr. Das

Sri Shanti Lal Jain

Sri Akon Ch. Saikia
| Sri Pradip Kr. Kalita

- (Life Member)
Sri Hem K. Sarma
(Life Member)
Sri Tarun Ch. Sarma
Sri Sanjib Ch, Chakraborty
Sn Klshanlal Agarwai

(Life Member)
Sri Vikram Kr. Dewan
(Life Member)
Md. Pajiruddin Ahmed
(Life Member)

.| Sri Narayan Ch. Sarma
.| Sri Bhaben Bhushan Narzary

(Life Member)
Sri Krishna Sinha
Sri Jiten Dutta
Sri Gopi Nath Mahanta
| Sri Lakshapati Sharma
(Life Member) -
Sri Promoth Mohan Dastidar

" | Sri Lakheswar Kataki
"| Sri Ramesh Kr. Jain

(Life Member)
Md. Barkat Ullah . .
Md. Samnur Ali
Sri ‘Gautam Kr. Bhattacharya
Sri Gunindra Nath Kakati
(Life Member)
Sri Harekhrishna Deka
Sri Durga K. Sharma .
Sri Bhagaban Ch. Das

I Md. Jonab Ali Ahmed
‘I Sir Kanak Ch. Sut
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Md. Akdas Ali Mir

_ Sir Lakshswar Talukdar

(Life Member)
Sri Gurumoorthy Gopal
Sri Lohit Ch. Kalita
Sri Sailendra N. Choudhury
Sri Ramadhar Lall
Md. Faiznur ‘Ali
Sri Dhiren Barua
Sri Sailendra Kr. Barkataki
Sri Shyam Sundar Agarwal
Sri Ganesh Ch. Nath
Sri Pradip Kr. Gogoi
Sri Pradip Khataniar
Sri Ramchandra Saikia
Sri Chakradhar Goswami
Sri Bipin Ch. Deka
Sri Singeshwar P. Roy
(Life Member)
Sri Paramananda Choudhury
Sri Ramial Yadav
Sri Pranab Kr. -Sarma
Ms. Kalpana Yadav
Sri Mahendra Nath Das
Md. Nurul Islam
Sri Mridula Barkakaty
Sri Nagen Barman
Sri Dindayal Agarwala
Sri Kamal Agarwal
Md. Kashem Ali Sheikh
Sri Abdul Karim Ali
Sri Tarun Sen Deka
Sri Nilamani Sen Deka
Sri Balindra Nath Sarma

'Sri Ramesh Kr. Jalan

Dr. Bimal Kumar Baishya
Sri Lohit Mahanta
Sri Dilip Kr. Das
Sri Anil Kr. Bhattacharyya
Sri Bhabesh Ch. Talukdar
Sri Atul Ch. Sarma -

(Life Member)
Sri Dimbeswar Talukdar

Sri Joy Prakash Sharma -

Sri Kishori Prasad Sarma
Md. Hamidur Rahman
Sri Kailash Chand Sikhwal
Sri Dilip Kumar Deka
Ms. Kuntala Deka
Sri Ram Chandra Sancheti
Sri Santosh Kr. Tewari
Sri Dip Barua
Sri Dayal Ch. Barman
Sri Bhairab Ch. Das-
Sri Ajit Ch. Mahanta

(Life Member)
Md. Martuz Ali Ahmed
Sri Brajendra Nath. Das
Sri Bhubaneswar Kalita

(Life Member)
Sri Chandan Kr. Bhowmik
Sri Pulin Ch. Goswami
Sri Jogendralal Sarkar
Sri Atul Ch. Sarma
Sri Ramavtar Sharma
Ms. Ruma Bardotoi
) _(Life Member)
Md. Ahmed Ali .
Sri Balo Ram Hazarika
Sri Kamal Nayak '
Sri Rajen Choudhury
Sri Jnan Chandra Nath
Sri Sarbananda Kalita
Sri Baikuntha N. Thakuria
Sri Ram Kumar Seal
Sri Himangshu Das

Md. Rizwanur Rahman

Sri Badan Ch. Barua

Sri Jyoti Prasad Bora

Sri Rabindra Prasad Singh

Sri Dilip Kr. Mahanta

Sri Bhubaneswar Sarma
(Life Member).

Sri Sukumar Sarma

Md. Abdus Sattar

Sri Arabinda Kalita

Mrs. Niva Sarma Thakuria
(Life Member)

Sri Girin Das

Sri Dandi Nath Choudhury
(Life Member)

Md. Mazmal Hoque

Sri Kalpana Bhagawati

Sri Gautam Ch. Kalita

Sri Narendra N. Karmakar

Sri Ashok Kr. Jain

Sri Soneswar Das

Sri Amar Chandra Bora

Md. Ziaul Kamar

Sri Shirazul H. Saikia
(Life Member)

‘Sri Nivedita Borgohain

Sri Dhananjoy Saha
(Life Member)
Sri Manoranjan Das:
Sri Banti Chaudhury Kakati-
* (Life Member)
Ms. Minati Saikia
(Life Member)
Sri Pradip Sen Deka
Md. Billal Hussain
Sri Pritam K. Nag
Sri Sushil Kr. Das ,
Sri Rabindra N. Mazumdar
Ms. Anjali Das
Sri Hemendra Kr. Goswami

-| Sri Bijan Kr. Mahajan

Sri Amrit Kr. Phukan

| s Jagadish Sharma

(Life Member)
Md. Baharul Istam
Sri Kamaleswar Barman
Md. Hashibur Rahman °
Sri Padmadhar Upadhyaya -
Ms. Renuka Kakati -
Sri Pradip Kr. Sarma
(Life Member)
Sri Sanjib Kr. Choudhury
Sfi Ritumoni Bora )
Sri Brajendra Kr. Talukdar
Sri Gobinda Lal
(Life Member)
Sri Ashok Kr. Bora

1 Sri Jitendra Nath Barman

Sri Tarun Ch. Chutia

Sti Bhaskarjyoti Dutta

Sri  Pabitrapran Saikia

Ms. Aparna Neog

Sri Bharadwaj Sri Mrinal Choudhury

Sri Monomohan Talukdar
(Life Member)

Sri Paresh Ch. Mazumdar

Sri Dhiren Kalita

Md. Nekibur Zaman

Sri Satya Narayan Devnath’
(Life Member)

. Sri Bhupen Ch. Bhattacharyya

Sri Jyotsna Mayee Choudhury
Ms. Shwarifa A. Saikia

Ms. Padumi Talukdar

Sri Mahendra Kr. Jain

.| Sri Chandra Kanta Talukdar

Sri Naren Sarma
Sri Thaneswar Sarma
Ms. Rekhashree Das
Sri Singhanad Choudhury
Sri Sikdar Abul Kashem
Md. Ashan Ali
Md. Zakir Hussain
Sri Dhananjay Bayan
Sri Rajdeep Kr. Saikia
Sri Suchandra N. Kalita
Sri Ratna Kt. Malakar
Sri Biraj Kr. Chaudhury
Md. Joshimuddin Ahmed
Md. Aftab Alam
" | Sri Tapan Kumar Das.
Md. Sazzad Zahir
Sri Sailendra Das
(Life Member)
Sri Kumud Kr. Singh
Sri Keshab Kr. Barua .
Sri Paresh Ch. Roymedhi " -
Md. Quazi Syed Kutubuddin
Sri Achinta Shayma
Sri Nabasish Chakrabarty
.|Sri Kedar Prasah Meheswari
Md. Nazimuddin Ahmed
Md. Mokibor Rahman
Sri Mrinal Kr. Choudhury
_}Sri_ Chinmoy Choudhyry
Sri Binod Kumar Jain
Sri Trailokya Das
Ms. Ruprekha Sarma
Dr. Pabitra Kr. Choudhury
Ms. Nirmali Choudhury
Ms. Suprity Brahma Chowdhury
Sri Panchananda Bhatta
Sri Dutal Ch.Kath Hazarika
18ri Dileep Kr. Kothari
Ms. Madhuri Singh-
Sri Jai Ram Giri
Sri Subrata Roy
Sri Ranu Pathak Borah
Sri Arundhati Baruah
Sri Debabrata Saha
Sri Santwana Choudhury
Ms. Pranati Talukdar
Ms. Rama Sarkar.
Ms. Shefali Das.
Ms. Anjana Gogoi
Sri Paresh Kalita
Sri Rudra Hazarika
Smti Gayatry Dutta Mazumdar
(Life Member)
Ms. Sikha Devi -
‘| Sri Rajeswar Sarma
_{Sri Satyen Sarma_
'|Sri Sunil Kumar Jain
Sri Ujjat Bhuyan
Ms. Stuti Deka Barua
Sri Anusman Chakraborti
Sri Bhabani Charan Sarma
Ms. Rina Bhattacharyya
Sri Jyotirmay Roy
Sri Ashim Kr. Barua
"|Syed Imdad Rasul
Sri Sudama Chouhan
Ms. Nekib Ullah
Sri Jayanta Kr. Misra
Sri Kalyan Bhattacharyya
Ms. Malabika Talukdar
Sri Ranijit Kr. Bhuyan
Sri Basdeo Prasad
Sri Hiralal Talukdar
Sri Santanu Bharali
Sri Santanu Sen
Sri Matilal Dutta.

\

Sri Vijoy Kr. Chopra
(Life Member)
F Sri Sanjit Shil :
 Sri Biraj Mohan Chakraborty
Sri Gopal Ch. Deka
Sri Dilip Kumar Nath
| Sri Sanjev Kr. Lahkar
.Sri Satya Bharali
' Sri Tarini Kumar Das :
Sri Pallab Kataki
Sri Krishna Pathak
Md. Giyasuddin Ahmed
Md. Altaf H. Mullah
Sri'Narendra Nath Jha
Sri Subrata: Debthakur
Sri Anowara Begum (1)
Sri Jawahar Singh
Sri Shyem Kr. Singh
Sri Ranjit Choudhury
Sri Hironrmoy Karmakar

- | i Dilip Kr. Jain

. (Life Member)

Sri Dilip Kr. Choudhury
Sri Ujjwal Das
Sri Subhash Ch. Keyal
Sri Makib Talukdar
Sri Binod Kr. Bora -
Md. Jyctshna Ali

. (Life Member)
Md. Masud Ali - -
Sri Kalyan Choudhury
Sri Pradip Kr. Konwar
Sri Girindra Kr. Thakuria

1 Sri Amitav Thakuria

- Sri Bijan Kalifa

Sri Tankeswar Deka

Sri. Jakir Ojah -~

Sri Bhuban Ch. Barooah
Sri Mumtaz Begum :
Ms. Bijoy Lakshmi Talukdar

"1 Sri Goku! Kr. Medhi

Sri_ Shadhan Kalita

Sri Jagat Barua

Sri Krishna N. Sharma
Sri Madhab P. Sarma
Md. Aminul Ahmed
Sri Kula Prasad Gogoi
Sri Baharun Saikia

Sri Dillip Prasad Dutta
Sri Hemanta Kr. Saikia
Sri Dipak Kr. Das

Sri Golak Ch. Kalita
Sri Soneswar Barman
Sri Mina Ram Bharali
Sri Debajit Kr. Sarma
Sri Madhab Ch. Kalita
Sri Sondeep Deb Roy
Sri Juri Sarma

Sri Jayanta Sarma

Sri Dilip Kr. Barman

"} Sri Pranab Kalita

Sri Hiranmoyee Sarma

Sri Anjali Sarma

Sri  Aparna Devi Goswami
Sri Amal Kr. Barua

Ms. Indira Kaur

Sri Narayan Ch. Kalita

Sri Sabita Bhuyan

"| Sri Ganesh Ch. Das

Miss Jonali Deka -

Sri Dilip Kr. Borah -
Syed Samadur Rahman
Sri Hirak Kr. Baruah
Md. Islamuddin Ahmed
Md. Fajal Ali

Miss Indrani Chetia

.. o
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Sritini S. Baruzh

Ms. Archana Kri. Das

" Sri Jagadish Ch. Gaur

Sri Kamini Kamal Bhuyan
Sri Chandana Sengupta

~ Sri Bhaskarjyoti Das

Sri Jeuti Choudhury

Sri Mrinal Kalita

.Sri Bhaskar Dev Konwar
Sri Krishna Kant Mour

Sri Prakash Sarma

Sri Suresh Kr. Bhattra -
Sri Puspa Prasad Das .
Sri Anowara Begum (2)
Sri Sunit Agarwal

Miss Neera Devi Goswami
Sri Gopal Chokhani.

" Sri Nava Kumar Kalita

Sri Nripen Mazumdar

Sri Banani Naha

Sri Anjana Dutta

Sri Juri Devi

'Sri Syeda lima Ara Begum
Sri Pranab Talukdar

Sri Bhikhari Jha

. Sri Hiralal Maurya

Sri Manik Ali Ahmed.

Sri Pompa Chakrabarty
Md. Abu Alfarid =~

Sri Tara Prasad Mazumdar
Sri Parag Kanti Dutta

Mrs. Tarifa Begum

Mrs. Nirada Dutta Sarma

" Sri Paramesh Ch. Das  ~
"Smti Arna Das '

Md. Kuddus

Sri Murari Pandit

Sri Bhaskar Kumar Das
Sri Tilak Chandra Thakuria

*Sri Narendra N. Deka

Dr. Bishnu Pr. Chaudhury
Sri Dipa Rani Deka

Sri Prasanta Kr. Deka

Sri Al-Morija Sultana

Sri Dilip Kr. Jain

Sri Bhabesh Barman

~ Md. Motin Ud-Din Ahmed

Sri Biplab Kr. Sarma -

Sri Sushil Kr. Singh
Debjani Seal

Sri Parashmani Devi .

Sri Manju Dutta

Sri Kailash Ch. Sarma .
Sri Pallavi-Barua

Sri Ajungla Aier

Sri Manju Deka

Md. Ahmed Nekibue:z Zzman
Ms. Eva Saikia

Sri Pranati B. Hatikakoti
Sri Trailokya Gohain Baruag

- Sri Sabitri Das Barua -

Sri Nalini Kanta Sarma Barua
Sri Tailendra Nath Das

Sri Hemanta Kr. Das-

Md. Rekibuddin Ahmed

Sri Jiaur Rahman

Mrs. Babita Putta Das

_ Sri Utpsyl Das

Miss Manjuli Dev

Sri R'unu Kumar Barua

Sri f3ibekananda Das

Sri Ruiul Buragohain

Sri, Urga Kanta Thakuria

S'ri Krishina Kanta Mahanta
€3ri Brajendra Mohan Choudhury
Miss Swagata Das

rpe

Sri Onkarmal Mahesree

Sri Alaka Devi

Sri Narayan Chandra Das
Sri Dulal Talukdar

Sri Rita Das

Sri Tulu Devee

Sri Maman Deka

Miss Anjali Das (2)

Sri Harendra Nath Thakuria
Sri Alpana Devi

Ms. Jarina Haque Choudhury
Sri lla Das

Md. Deraj Khan

.1 Sri Anita Sharma

Md. Arfan Ali
Begum Raushan Ara Suitana
Sri Nripen Ch. Das

-1 Sri Sashin Ch. Nath

Sri Pankaj Kr. Poddar
Sri Jagadish Thakuria
Sri Bhupen Mazumdar
Sri Ashish Kr. Dey

Sri Puranjoy Barua -

Sri Debajit Bhattacharyya
Sri Rishiraj Sarma

| Sri Shyam Barua

Sri Padma Lochan Das
Sri Simanta Deka (1)

Sri Sanjoy Sarma

Sri Robin Kr. Medhi

Sri Rupjyoti Das

Ms. Anamika Gupta

Ms. Nanima Das

Ms. Malabika Talukdar (2)
Sri Ashit Biswas

Sri Achyut Kr. Bharali

Sri Dinesh Agarwal

Sri Gejanand Sehewalla
Sri Apurba Kr. Sarma

Sti Cittaranjan Barman
Sri Anuj Sinha Roy

Sri Tutumoni Dev Goswami
Sri Dilip Ch. Kalita

Sri Gitanjali 8arma

Mrs. Anita Rey .

Miss Nabasmita Gogoi
Sri. Bidyut Rajkhowa

Sri Nilayananda Dutta
Ms. Gitika Medhi

Sri Dinesh Ch. Kalita

Sri Pranab Chakrabarty
Sri Santanu Bhattacharyya
Sri Kanhaya Lal Gupta
Sri Mitali Gogoi

Sri Manash Pratim Barua
Sri Biraj Sarma

Sri Satyajeet Sarma

Sri Pranab Talukdar

Sri Shyamal Kamal Paul
Sri Gautam Bikash Das
Sri Sushanta Das

Miss Aparna Dev

Ms. Banagree Neog Deka
Md. Zehadul islam Ansary
Md. Lutfur Rahman .
Miss Sabina Yesmin

Sri Kalyan R Surana

Sri Kamini Sarma

Ms. Nibedita Tamuly Nath -
Ms. Kabita Patnak Ojah
Sri Lina Barua

Ms. Eva Kakoti

Sri Farida Begum

Sri Tilak Rajbanshi

Sri Manorama Kumari
Md. Khalilur Rahman

i Sri Joy Prakash Chauhan

Miss Rumi Devi

Mrs. Aparajita Sarma
Syeda Mehbuba Rahman
Sri Krishna Das

Md. Akkas Uddin Ahmed
Sri Lalan Prasad Thakuria
Md. Zakiror Rahmzn -

Sri Ananta Ram Medhi

| Sri Bimal Kr. Das

Sri Anju Ara Begum

Sri Himadri Mali Rajbonshi
Sri Ranjana Thakuria

Md. Makibul Haque

Sri Jogesh Bhattacharyya
Sri Chandra Kr.Nath

Sri Biraj Kr. Dutta

‘§ Sri Pratim Kr. Chakraborty

Md. Alal Uddin Ahmed
Ms.Lipika Kalita
Sri Prahlad Kr. Brahma

Sri Biswajit Bhattacharyya

Sri Dipak Kr. Kalita

Sri Satya Narayan Nath
Miss Lalita Bora

Sri Sana Chowba Singha
Md. Abubakkar Siddique
Sri Rumi Kumari Kalita
Sri Dhiren Das

Sri Dipak Kr. Barua

Sri Shikha Rani Das

Sri Rita Joshi

Md. Ramjan Ali Ahmed
Sri Chandra Mohan Das
Sri Bhaben Chandra Kalita
Miss Archana Das

Md. Baharul Islam (2)
Mrs. Pranita Pathak
Migs Rajita Sarma

Sri Abani Deka _
Sri Mahesh Kr. Sah
Miss Joya Singh

Miss Jyotsna Mudoi

Sri Kushamani Nath
Miss lvalina Deka

Sri Prabal Kataki

Sri Jatin Kalita

Sri Rina Sarkar

Sri Sukhbindar Kaur
Ms. Archana Dutta

Ms. Kalpana Deka

Ms. Jeuti Kalita

Sri Nirmal Sarma

Syed Majnuruddin Ahmed .

Sri Najrul Islam Chaudhury
Sri Abhijit Kalita

Sri Pankaj Kr. Sarma

Sri Punya Lata Sarma

Sri Lakhimoni Saikia

Sri Monoranjan Das (2)
Mrs. Meera Hazarika Bora
Miss Mira Kalita

Sri Reshma Begum -

Sri Priti Rekha Baura

Sri. Abdul Mannaf

Sri Sankar Kumar Das

Sri Sewali Kalita

Sri Swapna Devi

Sri Chayanika Devi

Sri Hemanta Kr. Sarma
Miss Bhabani Deka

Sri Mitali Das .

Sri Anita Medhi

Sri. Sushil Kr. Sarma

Sri Bishnu Prasad Kumars.

Md. Rafiqur Rahman

.

‘,&’

Sri Nageswar Das :
Sri Abida Rahman Hazarika :
Sri Sahjahan Ahmed

Sri Addus Sabar Akand

Sri Bornali Bordoloi

Sri Anjan Kumar Das

Sri Ranjana Baishya

Md. Akbar Ali Ahmed

Sri Hirymani Sarma

| Sri Dipen Das

Nid. Adbul Basir
Nd. Aftab Ali

1Sri Madan Talukdar

Sri Sanjeev Benarjee

Sri Amab Jan Deka

Srit Mrigen Das

Sri Prasaita Khataniar
Sti. Madhusmis Goswami
Sri Purna Ch, Sarma

Sri Dhrubajyoti Sarma
Miss Hira Devi

Sri Sarbeswar Deka ~
Miss Shewali Das

Miss Jahanara Begum

Srii Anjan Kumar Nath
Miss Ashma Barbhuyan
Srii Muruli Dhar Deka

Sri Bhupen Ch. Thakuria
Sri Ranjit Kr. Sarma

Sri Kush Ram Bora

Sri Sisir Kumar Sarma -
Sri Bijoy Kumar Barman
Sri Sheeladitya

Miss Mina Mahanta

Mrs. Anupama Roy

Miss fjumoni Thakuria

Sri Pranab Choudhury

Sri Rakesh Kumar Mour
Miss Anuradha Das

Miss Juri Kalita

Sri Indu Bhushan Kakati
Miss Krishnasmita Nath
Sri Manash Garodia

Sri Gungoon Talukdar
Miss Priti Rekha Devi
Miss Geetima Choudhury
Sri Mukul Chandra Talukdar
Miss Mira Bhattacharya
Sri Nira Devi .
Sri Suresh Singh Yadav
Sri Benudhar Nath

Mliss Manju Bharali

| Mrs. Sangita Devi

Miss &.antana Mudoi
Mrs. Hira Das

Sri Ritu Ra)’ Baishya Saud
Md. Hazarat kXhuyan

Sri Bijan Kr. Das

Sri Khanindra Mazumdar
Sri Dhiraj Kr. Gupta
Sri Hitesh Rajbongshi
Sri Paresh Chantra Deka’
Sri Biswa Jyoti Khataniar
Miss Neeta Talukdar

Sri Sisir Kumar Kakati

"1 Sri Kumaresh Das
Merina Khan

Miss Barasa Deka
Sri Mahananda Sarma
Sri Talat Hamid Hazarika

| Sri Pragati Das

Ms. Jitamani Devi

'} Sri Utpal Pathak

Miss Farida Ahmed Bhuyan -
Sri Chandan Kumar Barua
Ms, Trishna Kalita
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Mrs. Nawanita Das Barman
Sri Partha Chaudhury
Miss Nandita Deka
Miss Gita Barua
Sri Sanjib Kumar Jain
Sri Doli Medhi
Md. Ritazuddin Ahmed
Mrs. Reema Chakraborty
Miss Murchana Sarma
Miss Rakhi Pathak
Sri Parul Das
Sri Bijoy Das
Miss Bini Bhattacharyya
Miss Binita Kshetry
Ms. Dipika Sarma
Miss Helen Das -
Sri Kaushik Deka
Ms. Manima Goswami
Mrs. Kabita Kalita
Sri Afup Jyoti Rajkhowa
'Md. Jmdad Ahmed
Miss Niyati Kalita
Sri Hemen Nath
Sri Trailokya Bashya
Sri Tridib Ranjan Das
- 8ri Utpal Das
Sri Jatindra Nath Neog
Ms. Pratibha Deka
Sri Manomohan Talukdar
Ms. Jayshree Talukdar
Miss Minakshi Talukdar
Sri Bikram Sarima
Sri Gupi Kanta Medhi

Miss Bayjanti Barpatra Gohain

Miss Karabi Choudhury
Md. Sabedul Islam Ahmed
Sri Siman}a {Deka)(2)

Md. Jakir Hussain Khan
Sri Sraboni Das ,
Miss Pranati Das {
Sultan Sahidur Rahman
Ms. Mridushmita Haloi
Md. Afsaruddin Chaudhury
Sri Ashit Baran Roy

Sri. Utpal Kumar Kalita
Miss Jahnabi Das

Anup Ojah

Miss Krishna Brahma

Ms. Basabi Das

Sri Ram Babu Sah

Sri Anjan Jyoti Baishya
Sri Ganesh Pegu -

Ms. Aparajita Bhuyan

Sri Biswajit Kumar Da§
Miss Tanusree Roy -

Miss Chandana Das

Miss Manika. Konwar

Sri Jyoti Das

Sri Samar Das

Miss Sima Rani Dey .

Sri Dhirendra Nath Kumar
Sri Basanta Kumar Sarma
Sri Bibekananda Deka
Mrs. Hira Sarma

Md. Azmal Haque

Md. Habibur Rahman
Miss Pranita Pathak

Sri Saligram Chetri
Miss Bharati Das

Mrs. Sakila Changkakati
Sri Kashem Bhuyan

- Miss Biva Singha

Miss Sonali Sarma

Sri Bubul Thakuria

Sri Prabin Kr. Kalita

Sri Hemanta Kr. Sut
Sri Prajnan Chaitanya Deka
Md. Sohel Alim

Sri Hiranya Sarma

Sri Bimal Kr. Jain

Sri Tapan Chandra Das
2ulfi Aliya Asadia

Md. Dadul Ahmed

Sri Ranjit Kr. Barua’

Sri. Paban Das

Sri Indrajeet Das

Sri Krishna Gopal Das
Smt| Jahnabi Barmudoi
Sri Ashim Talukdar
‘Ms. Binita Boro *

Sti Kamal Ch. Barman

:Mrs. Sharmila Devi

Sri Dipak Kr. Jain

Sri Barnali Kalita

Miss Pratima Dewan
Miss Manisha Barua

Sri Najib Bakhsh

Miss Rita Kalita

Mrs. Chandrama Sarma
Miss llabati Talukdar -
Md. Makibar Rahman (2)
Sri Pranab Anand Biswas
Miss Manju Thakuria
Safikul Alam

Sahajahan Bhuyan

Md. Anowar Ali

Sri Amal Ch. Baishya
Jomsher Ali

Miss Rubi Goswami

Sri Mrinal Sarma

Sri Dilip Kr. Das

Md. Azizur Rahman

Sri Ratul Barman

Sri Debabrata Goswami
Sri Bipul Sarma

Mnss Monalisha Dewan
Miss Manjushree Patgiri
Mrs. Nayana Agarwal
Aslam Khan

Sri Samir Das

Mrs. Rekha Lahkar.

Miss Nabanita Borah
Miss Deepali Sharma
Miss Geetanjali Das

Sri Dhanpat Raj Sethia
Sri Ranjan Gohain Barua
Sri Pradip Kumar Kalita (2)
Md. Korban Ali

Sri Hemang Kumar Sarma
Mrs. Dipanjali Das

Sri Titak Ranjan Sarma
Sri Dhirandra Mohan Nath
Sri Nayan Jyoti Das

. Sri Giasuddin Ahmed (2)

Md. Afzalur Rahman
Amiruz Zaman Choudhury
Anjuma Begum

Sri Nabajyoti Das

Sri Manoj Kumar Verma
Miss Manasi Das

Ms. Dalsy Talukdar

Sri Shiva Shankar Singh
Hiranya Mayee Barua
Sri Vikash Saraf

Mrs Dipali Saha (Deka)
Meghamala Sarma

Sri Nabanita Goswami
Bhanita Kalita

Miss Dipti Rani Deka
Smti Ruprekha Saloi
Miss Bandana Kakati
Shurot Zamal Sheikh -
Garima Goswami

Dipika Dey

Sri Pankaj Kumar Kalita -
Miss Anamika Kalita
Mrs. Pankhi Mahanta
Miss Rinti Deka

Miss Babita Das

Mrs. Bani Chakraborty
Mrs. Deepali Kalita

Sri Nani Gopal Majumdar
Sri Rajesh Kr. Paharia
Sri Jitu mani Bhandar Kayastha
Hasan Nurul Islam
Firojur Rahman

Mrs. Asha Rani Brahma
Sri Chintamoni Mahanta
Sri Neelotpal Deka
Trishna Deka

Asraful Arif Sikdar

Miss Barnali Sarma .
Mrs. Rupjyoti Bargohain

Sri Upendra Chandra Saikia

Sri Dilip Chandra Das
Sri Naba Prasad Barua
Sri Vishal Kumar Dewan

-Miss K. Archana Santi

Sri Debesh Chandra Chakrabarty
Sri Girish Chandra Deka
Mrs Kumkum Borah Deka
Sri Dipankar Bagchi

Md. Khuwajur Rahman
Miss Kakali Buzar Baruah
Miss -Purobi Talukdar

Sri Jayanta Deka

Miss Ruli Baruah

Miss Dulumani Baishya

Sri Bhabesh Ch. Barman (2)
Sri Nayan Talukdar

Smti. Gitanjali Barman

Mrs. Dhira Rani Das

Md. Abdul Quayum Akanda
Nilanjan Das

Abdul Baten

Md. Bahar Uddin
Ashim Roy

Sri Mihir Deka
Samsul Hoque

Md. Abdur Razzaque
Binita Swargiary

Sri Junu Choudhury
Alaka Dutta Deka
Sri Monalisha Dutta
Utpal Kumar Barman
Rubina Sultana

Suman Deka
Ghanashyam Das -

Sri Krishna Devi

Rana Dutta

Miss Sashima Das

Mrs. Sagarika Sarma
Miss Marami Sharma
Miss Padumi Thakuria

Sri Gungijit Baishya

Miss Nita Barman

Sri Mahendra Deka

Miss Mehshid Haque

Mrs. Rumi Chetia (Phukan)
Sri Purbadri Banerjee

-Sri Diganta Bu;arbaruah

Sri Sailesh Kasyap
Miss Binita Baruah
Sri Sumit Kr. Sahu
Sri Ratan Dey

Sri Ashok Kr. Dey
Atifa Rahman

Sri Ranji Deka

Md Arman Ali

Sri Dipak Kalita

Sri Partha Datta

Sri Nilakshi Barman
Miss Dipamoni Sharma
Miss Dulumoni Haloi
Sri Apurba Das

Sri Sudeepta Kumar Bhattacharyya

Miss Sagarika Borah
Miss Gayotree Hazarika
Sri Kamal Jyoti Saikia
Miss Rekha Lahkar (2)
Miss Rupa Rani Kalita
Sri Pinky Talukdar -
Md Imran Ali

- Rizu Mech !

Sri Gautam Goswami
Miss Himani Devi

Sri Pranjit Kumar Saharia
Sri Jagadish Ch. Chaudhury
Sri Nipan Deka

Miss Pallabi Borua (2)
Sri Pranab Medhi

Md. Shirajul. Hoque

Sri Tridib Kumar Das
Gindar Hussain

Rita Sharma

Lutfor Rahman

Juben Parvez

Sri Tushar Borah

L}

Received from the executant satisfied and accepted
<Yy
SR
cg\‘?

Advocate
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The written statement on behalf mf

the Respondents ahove named-

WRITTEN STATEMENT OF THE RESFONDENTS

MOST RESFECTFULLY SHEWETH: ' '

1. That with fegard to the statements made in
paragraph 1,2,3,401),4(82) and &(3) of the instant

application the answéring'respondents have no comments.

2. v That with regards to the statements.made in
paragraph 4(4) of the instant application the ' respon—

dents begs to state that as the Circle Selection Commit-—

tee did ﬁat recommend the case of the applicant, the

CPMG, Assam Circle rejected the case of the applicant

vide CO's, ANS letter No. Staff/16-C8C/B002 dtd.25.2.03.
S

Accordingly the applicant was informed.

3. That with»regards'taAthe statements made in

péragraph 4.5 of the application the answering respon—

t

Contd....F/—
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‘dents begs to state that as the Circle, Selection  Com-
mittee for the appointment, CFMG, Assam Circle -has
rejected the case of the applicant the queation'of mer e

fore appointment of the apﬁlicant does not arise.

4, . That as regards to the statamenfg made in
patagraph 4.6 of the application'the answering yrespon-T

dents begs to state that as per recommendation of Circle

Selection Committee Smt Sarada Bala Baishya was appoin-

ted. As the Circle Seélection Committee did not recommend
the case of the applicant, the Chief Post Master General
Assam Circle rejected his case of appointment. The case
of the Smt Sarada Bala Baishya was_recemméndéd, by the
CSC held in 2.04.2004 for the vacancies of direct re-
cruitment quota for the year 2002_and the candidate was
a widow and applied for Group "D post. The ﬁepczuﬁu&sof

the' deceased officials were the widow (Smt Sarada Bala

RBaishya) one minor son and three minor daughters. But
e S ry

the case of 5ri Hemanta Deka was considered against the
vacancies of 2001 and the case of Hemanta Daka Was
rejected after the consideration. Therefore his case for

the consideration of 2008 does not arise as there is no

kY

oo

e ' That as vyegards to the statements made in
paragraph 4.7 of the application the answering respon-
dents begs to state that the case of ‘the recruitment

under relaxation of normal rules as compassionate ground

Contd....F/-
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{f 31
ére examined and fecommanded by Circle Selectimn: Com—
mittee. On the basis of Selection of Circle Selection
‘Committee the Chief Fost Master General, Assam Circl&
approves ihe éppéintments under relaxation . of 'nmrﬁal
rule.
CAs sﬁatéd @ériief as the case éf'the appli-
. cant wés not recommended by the C;rcle Sel@ctién Cmmmit~
tee his case was not cmnsiderad hy the CFMG. |
ﬁwremvér the _appointment. of cumpassianate
grounds can be made only if a vacancy iz available ‘for-
the purhose thaf too limited to 5% of the vacéncies fﬁr
direct recruitment'.qupta in a giQen year held 5y the
Hon'ble‘Supreme Court in its ruling in the case of H.K.
Transpoft Corpbratiwn ~ve~ Dinesh Eumar (JT 1#96(5) 8C
319) on 7.9.96 and Hindustan ﬂerénautics Limited ~95~
Smt A m Thirumalai (JT 1996(9) SC 197) on
?.10.19%6. . it is pertinent tavmention thaﬁ the father
of the applicantg.Late'Maxna,Ram Deka worked as a Mail-

man under SRO Rangia and died in Cancer -on  .10.200]

--:L-"-‘—"—”" )

after completing 37 vears of service in the Department.
After considering all the facts and circumstances of the

applicant the respondent rejected the case of the appli-

cant against the vacancies of 2001.

b . | That in réspect of the statements made in

~ paragraph 4.8, 4.9 and 4.10 of the -application the

answering respondents to offer no comments.

Contdae.w.Fr-
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7. That with regérds tbwthe_statementﬁ made in
paragraph 4.11 6f the application. the answering respon-
dents breg to state that the vacancies marked for the

appointment under relaxation of normal rules is 34 of.

the outsiders gquota of the vacancies. No case of relaxa~-
tion of normal rules could be considered against other

vacancies except the 5% of the vacancies of outsider

quota marked for the purpose.

8. - That .as' regards to the statements made in

parégraph 4.12 of the application the answering respon-

‘dents beg to offer no comment.

P : That * in respéct of the statements made in
paragfaph 4.13 of the instant ahplicatibn the answering
r@spoﬁd@nts heg to stéte that all the cases under re}ax~
ation of normal rules are properly scrutinised hy the

Circle Selection Committee as the light of the existing

, ruléé 'and regulations on the subject} The case of the

applicant was also proﬁérly examined by the Circle
Selection Committee and did_ndt recommend and thus the

samne was rejected.

10. That with regards to the statements made in
paragfaph,@.i@ af the instant application the answeringl
responderits beg to state that the averment of the appli-—

cant is not corvect, hence denied. The requndents did

Contd....F/-
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not viclate any norms given by Supreme Court in consi—

dering the appointment of 8mt Farbati Das.-

11 That with regaf¢5 to the statements made in
baragraph 4.15 of the-inétant'appliéation the answering
respoﬁdants beg to state that thé averment of the aﬁpli*
caﬁt is not correct, hence the same are denied. It is
denied that the respondent took discriminatory attitude
0r»arbitrarily rejected the prayér of the applicant,A

16” 4 That with regérds to the 5tatemeﬁ£5—made in
paragraph 5.1 of the instant applicatidn‘the answering
respondents beg_tmvétate ﬁhat the case mf the aﬁplicant
was duly examined by the Circlé Selection Commit£ae but
did not recommend and'acémrdingly aamé‘ Was rejécted.

This does not violate any right of the applicant.

13. That Cwith f@garda to the statements made  in
paragraph S.ii of the instant apﬁlicatiph the :answering
wespmndanés bheg to gtét@.that ihe compassionate‘appoint—
ments ‘are made gfter being reémmmended by ,thé Circle
Selection Committee as per ruies and regulations. There .
is no such binding on rules @Hat the cases submitted
garlier should be selected first, consideration of  a
case submitted at fét@r date then that af’the ‘aﬁplicént
does not §i01ate ‘natural justice. |

i4. That Qith redards to the statements made in
paragraph S5.11i of the iﬁstant application thé answering

reépmndents beg to state that the selection of appoint-

Contd....F/- 0
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ments are—wrder are under relaxation of normal rules are
based on criteria but not on the ground on which the

Govt. servant died.

15. That witﬁ regards to the.statéments made in
paragraph S.iv of the instant applicationlﬁhe anﬁwer;ng
regpmndents beg to state that the contention of the
applicant is not true. the Circle Selection Committee
did not recommend the case and accordingly the sane  was
rejected The 'admissiblev amounts to the wife of the
deceaée official 8mt Uftara Qeka under Rule as’ under
were paid. | |

i) DORG ' . ~Rs.1,89,084.00

ii) CGEIS ' ~Rs. 22,333.00
"iii) Leave encashment - oL Nidd
iv) GPF , FAgs. 7,946.00

Total - Rs.2,19,503.00
v) Family pension as per revised pay rule at preseﬁt
Rs.Bga?Q/— FM Rs.iﬂ/; foxed-madgcalfallowancé;

.The r;spondent further begs to state that the
| ground set forth in the instant application aré. not

maintainable in law, as well .as, in facts and therefore

the applications is liable to be rejected.
16. i That with ragardé to the statements made in

Cparagraph 6 & 7 of the instant application. the answering

respondents have no comment.

Contde.. F /=
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17« : That with regards to the statements made in
paragraph 8 and 9 pf the instant application the answer—

ing respondents beg to state that in view of‘{he. facts

and circumstances above the applicant 1is not entitled to

any relief or interim relief as prayed for and the

application is liable to be dismissed.

N\
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: . VERIFICATION | ,
_ 1,/%¢24df.F%él,%%zéﬂé&.,u-B/ciﬂQOQZ?.u..)éﬂlu..ﬁﬂat¢4 K)o
- aged . aboutBGyears,R/o .,...@Q%?%é??t??f?%.u./3{¢w(2£%%nr? ‘

-DistriCt/«ﬁ?¥62§€%k<€\ and :compefent"&ffiéer of the
'answering respondents; do heréby Verify that the‘ state-— .
ment made in paras A) vFu/%F . are true to my
knnwledge ahd those made in paras _;;;_——;—f——f—q being
matters of_ record are true fm my infé}matian 'derived
therefrom which 1 believg fo be true and the rests are
my humble submissions béfo%e this Hon’'ble Tribunal.
and 1 51g6 this Qé}ifidatian on this th day

of . 2006 at Guwahati.

ignature i
mxy( eq&sﬁﬁfk4‘
&8kj#? Suporiatanasm,

AUB £68% Bn, GURAHAT)
Fis - 81001
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0.A. NO. 111 of 2006 g
srli Hemanta peka ------Appli.cant
. =Vg= )
‘Union of India & others--Respondent.
Rejoinder filea by the applicant on the
written statoment of the J:eapondéﬁt are

ag follgw:; s~

1. ) 'i‘hat ‘with regard QZ the statenicnt made in

- paragraph 3 of the wWritten sta*'emcnt the applicant begs
to gtate. that the applicant applied for a job on 19.12.200
‘and the z:esponde\t rejected his petition on 24.3.2003,

- stating that there was no vacancy to abgorb hims

24 °That with regard to the statement n'iade in .paz:agi:apl
4 of the We.S. the applica"at states that the averments are
not true . The authority did not considered case _of
applicant but was rejected with the plea of‘no vacancy?

. But while O.A. wag filed the authority made different |

statement at dszex.ent times. 'I‘ho se@ gtatements axe all

— - -

after thoughts macie only to jue-ti.fy the illegal action’

B

of the a.zthoxity E_om the z.ejecti.on letter dt. 24-3-2003

ittt
it is evident that the case of the applicant was not
congidered on merit it was LeJected on the plea of

“No Vacancy" _ o ' ‘ o /}
. . ' ° ‘/

- contd--- 2/p;
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The applicant begs to state tﬁat the authority
made the plea of ¥No vacancy" is falgse and it isg gtated
to mislead the Courte. In fact there were severdl
vacancieé at that time and thoge were diverted to C.0.
Gavhati and this hag been proved by thelir own letter

No. staff/ 16-CsC/2004 dte 13.5. 2005,%0\ WWM

WA OAN-232[02
The applicant further begs to state that the

respondent have cvery time referred to a Circle selection
Committee, which is4 a committee of 3 officers congtituted

by the Chicf Post Magter General to scrutinise the cases

N

of compagsionate appointmente It is not a gstatutory
committee nox a partiamentry committee and the memberg
arc not %ﬁ%om biasnesse It has not been congtituted
by any law in force. The Committee it appears from their
conducts does not guided by any principle . g0 their
finding may not be whole truth. It is stated by the
réspondent that the case of this applicant cannot be
considered in 2002 as that was case of 2001, but how

the cage of Smt. sarada Baishyad can be considcred in

2002, which was a cage of 2001 ? How the case of gsmte

L S g

parbati Dag can be considered after 4%Y/2 years ?
e —————

3. That with regard to the statement made in paragraph
5, the appli.c;mt begs to smttte that the supreme Court
Ruling cited by the xrespondent are not of gsimilax nature
and as suda.i.t is not binding. The case of the respondent
was fresh one and it is rejected on the plea of “No

vacancy", and the case was not considered in its propexr

Contde- 3/p -
- Hewmoudn dewa -




per..«.pective . Tn the in«tant cage thez.c were vacancies
‘during the 1e].ev:.mt times and those were divel.ted to
.o/ Guwahati. ‘The respondent have taken the ghelter

of the S.C. ruling only to coverup their axb‘trav :.ness..

_4»».'. ‘I‘hat with J.ega:.d to th&; c'taterm:ent: made in
_ pal.ag1 aph 7 and 9 the app'l i.cant begsvto‘.,tate that
the z.e..pondent‘s claim that they . axe ‘following the z.ules
and Legulation i.n e'l ecting the candidates for comﬁos...ionate
'appointment are not cor"ect as it i.s evident from the

4 . ' I
earl:.er statement. '“here a::e de‘l ibezate disc1 Lpencies i.n

the select*onfx of the candidates which was done arbit:.au?y

by the c:.vcle se1 ecti.on coumittee.

5. . '.T.'hat wit-h rogaLd to thd:s 8tatement made in
paragzabh 10 the appli.cmt beg te etate that the claim o
made by the Le.,penﬂent that the appointment of smt. Pazbati‘
Das does not vi.ol ate the norms 1laid down by the. supreme {
A | COuJ.t are not correct. In fact the appointment ﬁf b! Smt.i
o Pa:.baf-i Da was conaidered aftez: 41/2 yra, of the. dcath
Aef ﬁx he:: husband. Moxeover the husband of smt. Das was
| not: departmental and, regular staff. Her husband was a
extva-neparunental ( Canteen boy) staff,so ha she cannot
app1y for appoi.ntment . The memberf' of the Circle Se‘l ectmn
B Ccmmittee was 80 intezze ted to give a job o Parbati Dag,
Vthat hex husband‘s services were shown as a depaz.tmental
R staff aftez ‘hisg death and till-today ‘his sez.vice., were ‘
‘not regula_!.sed no pension etc. i.s patd to smt. Pax:l;ati Da.,.'

If the case of qmt. "avbati Das can be consider.ea after

2
-
.

o ' S , . ‘con{-:cl-é-47 ‘._
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4Y2 yearg why the case of the applican't cannot be

congldered after 2 monthsg ?

6. That with regaxd to the statemént made in para

11, 12 and 13 the applicant begs to state that those are
not correct averment. It i3 not a fact that the circle
selectic;n committee ever oconsider the case of applicant.
As per their letter the applicant's case was rejected as
there was no vacancy whereas the va;ancies at that time.
wag diverted to Ce0. Guawahati and as such‘ the 2x8xTami
CeSeCe %00k a dlnsc::i.mi.natory attitude towards the
gpplicant and as such applicant's was illegally de’niéd

his job, which is against the Principle of natural justicee

7. That as regards the statement made in paragraph 15
of the W.Se. the applicaht beg to state that paying pemston
and death benefit to applicant's family is not a matter

to be considered as all the deceased employeegd family are
getting such benefﬂ:. |

8. . rThat opposing averment of the W.S. filed by the
respondent the applicant begs to state that from the

abovementioned facts, the respondent, and thelr nominated
Circle gelection committee has shbwn utter inj usticg and
discrimination iﬁ depriving the applicant, in comparisdon

to the other candidates.

. It is therefore prayed that your
Loxdship may ke pleaéed to reject the
pleas put forward by the respondent and

be pleased to direct the regpondent to

' . nsider as t |
M ) . | consider the case of the applicant for

appointment on compossionate ground

contd-verificatione.
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.+ YERIFBRICATION
I, sri Hemanta Deka son of Late Moi.na Ran Deka

aged about 26 yz.s. a Lesident of Vi'llage Niz-Madartola

’ P.o. Baihata Chari.ali Distxict Kamz:up. the. applicant

abovenamed do he:.eby solemnly affi.::m md declme that

1
the statement made in the abeve rejoi.ndez a::e true to .

"my knowledge and. informati.on and that I have not

“ia

' sapp'essed any mate' ial facts.

And I sign this Verification on thi.s 30th day

of Augu«t/2006 at Guwahati..

signature. 3y
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Union of India & Ors.
. .o nspusnondents \

The wititten objectior filed 1]
L]

hehalf of the Respondents against
the Reicinder filed by the  appli-

martt .

WRITTEN ORJECTION OF THE RESPONDEMTE

MOET RES ELF” LEY SHERETH:

. That with rvegard to the statemsnt made in
Wh 1 of the Rejoinder petition the &nswering

Reepondents have no comment «

2. | That with regard o th@'aﬁatameﬁt made  in
paragraph 2  of the Rejoinder petitlion the answaring
rRespondents beg to  state that the Circie

Comnmittes did not %ﬁcmﬁmeﬁﬁ the case of Sri
Deka. The case of 5ri P e was considered apainst the
varancies of 2003 and was reiscted afier due ltmﬁﬂidﬁfaw
tiopn by the Chiet Fos t Master General, ASSam ﬁirclé‘ The

Civele office Buwahati vide tetter Mo. Staff/1a-CHC/00H

drd. ©9%.8.00 published & list of cases rejected by  theE

S

P

Conte . 577/

Central Aciizisiraive ToaBaand \‘\
N

}z2 .03 ©F



Circle Selection Commitites held on 84.1.03 wherein the
o

name of Sri Hemanta Debka was shown gt 231/65 and clearly

mention that the names mentioned in the list could notb

be considered as  there was oo other vacangy  in  any,

cadre. Accordingly the civole office Guwahati decision
'4_—___—-—-
was conveyed to  the applicant vide S5RM  letter No.
B2/7/137/Ch~Y dated 24.3.2003.
. T
e per DGR&T letter No. 24-3157/78 8FPBI  dated
14.7.1978 instruction are laid down  that the each

circle (Except Delhi & J & K Circlie) & committes con-

sisting of the Head of Civele etoc. and two serdor Divec-

tors should be constituted. Further it was slso mirectad—v

that if’it is not pms%iblevtm caﬁstituﬁaﬁ/ & committes
consisting of himself and two senior Dirvectors the
committes may be formed with the (af Head of the Circle
() one officer in the Juniov fdministrative Grade
available at Head Guartefﬁ {(c) One Broup & OFficer in
the senior time available at Head Ruarters. Thus the C50

formed was in order and as per rules of the deparitment.

Copy of the letter ditd. 2H2.80083 is annexed

herewith as Aroexurg = 1.

3. That with r@gérd to the Etatemgﬁt .made in
paragraph 3 of the rejdindar petifimn the answering
respundents beg to state that the csse of the :TECTuit“
ment under relaxation of novmal rales as  compassidnate

basie of Selection of Circle Selection Committes the

Lontd. . P/

M Ghce X 4@'&4



Chief FPost Master General, Assam Cilrcle  approves the
appuiﬁtmentg under relaxation of Mormal rule. Moreover
tﬁe appoirntment  of conpassionate ér&uﬁdﬁ\maﬂ e made
oily it & v;canay is available for the purﬁaggpthat teo
jimited to 5% of the VACETIC i8S f@r girect recvultment
guota in a given yRar reld by the Hon'ble Supreme Couwrt
in ite ruling in the case af HR Transport Corporation vea
Dinesh Humar (JT 1976(5) BO 219 an 7.9.96 and Hindusian
feronautics  limited vs Bob Hadhika Thivumalai 137 1976

~N

(9 S0 177 on 2.10.1996. The Circle Helectiom Committee
PP

S
X

dig not considered the case of Sri Hemanta DbDeka hence
— = - i

rejected the case of the applicant against the vacancies
[~ s ~.
of 001 . . .

./\

. \
%, That with regard to the statement made 1IN
Pl
paragraph & of the rejoinder petition  the respondents

A

beg L state that the averment of the applicant i ot

correct, hence the samé are denied. It is denied that -

(2

e department took giscriminatory attitude ov arbitvear-

ily rejected the prayer of the applicant. AS the Circle

B X L

e

gelection Committee doss not cmﬁgidereﬂ the case of  8ri

Deka hence the Case was rejected.

~

S That with vegard to the statement made in
paragiaph 9 af the rejeinder petition the respondents
beg Lo state that regarding the appointment of  Swoh

Parpati Das dogs nob violate amy norm lald down in  the

rutings of compassionate ground appointment.
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VERIFICATION

1, Sore. Al Ch R .. .sreAhal . Ty, Royn A9,

. \

aged aboutsgyears, R/o nkgdﬁﬁznd.,,*,n.,,;ﬂJckd?G%ﬁltin
, ; N\ . .

pistrict MO ere..  and competent officer of the

v

10

ving respondents, do hereby verify  that the state-
ment made in para$,1l3.¢n-g BiTE Tius
to my knowledge and those made in paras 2

bering matters of vecord avre true to wmy  information
gerived thevefrom which I believe to be tvus  and  the
reste  are my humble submission  before thiﬁv Hom'bile
Tribunal

fmd T osign this verificetion on this tﬁthaday

r

Fééﬁduﬂhaf BOOT at Guwahbsati.

At & _ 0

camor Superintétosm,
&8 ¢GH’ Da. GUWAHATR
Sim ~ 161002
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DEPARTMENT OF POSTS ™. =1 47 e
5. - OFFICE OF THE CHIEF POSTMASTER GENERAL:ASSAM=ETRCLE:
QJ.WAHATIJSIOOL

No.Staff/16-CSC/2002 Dated at Guwahati the 25.2.03

Consequent upon the recommendations of the Circle Selection Committee, the
CPMG, Assam Circle, Guwahati is pleased to approve absorption of the following applicants -
Ander relaxation of normal recruitment rules in PA/SA cadre, Postman Cadre and Group’n’
cadre against the vacancies of Direct Recruitment quota for 2001 available in the Division
hown against each, - T e -

The appointment will however, be subject to verifi
vili be verified personally by the appointing authorities from the original records vis-3 vis the
:ligibility criteria. The appointing authority/divisional hcads to whom the approved candidates
e allolled, will collect the required documents of

the candidates from the concerned
livisions, - T *“"x\‘_-_mm_ﬁ\\____
adre - 1S [ Name of candidates | Name of deceased/invalid official | Division allotted
;’No ' and  relationship  with- the
| | candidates '
2 @) 3 (4) (5)
VSA |1 Smt. Hiramoni Haloi D/0 late Hara kanta Haloi, Ex. | Guwahati (P) On.
dre , Postman Guwahati GPO)
2 SriBabul Boro - [5/0 Late Ravindre Boro, Ex.SA Gealpara Dn.
’ . - | (BCR) SRO,Rangia under ‘GH |
RMS Dn,
A3 Miss Lalita Boro B/O Late Ajit ch. Boro, Ex. SA Guwahati (P) Dn.
' - |{BCR) SRO Rangia under ‘GH’
—— —— RMS On, : . .‘_,.A_“._A-._.*__.._;..__._-- R
stman ;' Sri Rituparna | S/O Late Hiteswar Rajkhowa, PA, | Tinsukia Dn.
dre i __| Rajkhowa _linsukia B
RIGAN NI Sri Sukanta Roy 1S/0 Late Suklal Namasudra

, ’ Darrang Dn,
die | f :

j'z } Sint, lig f-iarijan.

lostman, Cacharon e
W/0 Lale Rampiyari Harijan,Gr'D’ "Tiusukia
Tinsukia H.O, |

g
.

i
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The divisional heads should inform the date of their joining to this office.

The cases of above mentioned candidates were consndeffed by the CSC

alongwith those mentioned in the enclosed list and selection was made on ®< basis of merit
of the cases subject to availability of vacancies. The names mentioned in the enclosed list

could not be considered as there is no other vacancy in any cadre.
] * ' .
f(‘)(‘“ .
~ (S SH
Sta
For Cthf Postmaster General,

Assam Circle, Guwahati-781001.

Copy for information and necessary action to :-

1 _JThe PMG, Dibrugarh
All. SSPOS/SRM/SPOS/SSRM/MMS in r\.ssam Circie & Dibrugarih Region,

. 2
IR IR T .
PO \"\"’L 3 Concerned file,

NCHE
For Chief Postmast@éqerér'/

Assam Ctrcle Guwahati-781001,
e
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S FORM NO. 11
ONRAMPETNO. Ul OF 2006
Vet DR et

V8=

\\ (N ' '

1, Sri Gautam Baishya having been anthorized by
Ministry of Law by the Central Government /Governinent Servant
Lovreesnssnsnnens utharity/Corporation /Socicty notified under scction 14
of the Administrative Tribunals Act,1985, hereby appear for applicant
0w ononr/Respondent nev..cnll..... and undertake to plead and act
fortheminallmattctsintheafmaidcas_e.

Place: G?»u wot\/\_,o&}ﬁ )

Date: 62.06 -0F
W
(GAUTAM BAISHYA)
- SR.CGSC.,CAT.
g .
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